
ENTRAL A1)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 87, 113, 1.26, 137 181, 212, 266, 268, 
269,.277,.281, 299, 30(), 301, 302, 303, 319, 325, 
326, 327, 328, 329, 331, 333, 3.44, 345, 346, 347, 
348,350,351,352,353,354,355,356,357,358, 
3JJ, JOL, Oi, j O'-f, iOO, iOO, iO 1 , i LU, i / I, -i I . , 

373 380, 381, 38, 386, 388, 390, 392, 393, 394, 
39, 400, 404,406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 51,0, 557, 566, 567, 580, 582, 601, 
634, .635 791, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013; 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member,  
Hon'ble Mr. K.Geo rge Joseph, Administrative Member 

0A2912013 

C.H. Mohammed Yain 
S/oKid.vu Koya, 
Charnayath 1-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

1'.P.Uatheef 
S/o Atteka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki Itan Island, Union Territory of Lakshadweep-682 558 

Applicants 

411 

 



S ..  

c N 
4. 	The Eecutiy:e Officer 

VilIage.(I.eep) Panchayath  
Kiltar) Island, Union Teiritory of I. akshadweep-682 558 

S 	The Principal 
Government Senioi Secondary School 
K.i Itan Island 

S... 

Unjon Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	OA67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
)r)ihTerritory of Lakshadweep-682 558. 

2 	Maishal 
Sb Kidavu Komalam 
The nakkal HOuse, Kiltan, Is1.nd 
ljhion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
.S/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
Sboyth Koya 
Pu1hiiat'hki1a 111am, Kiltan Island 

• 	njn 1j 	Iiiy of Lakshadweep-682 558. 

Sa.yd,Miiharnmed Koya C.H. 
S/o.Muthu kØya 
Chaniayath House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Ra.feek Khäi H.M. 
• S/6 Abdul Rehman 

Aliyar E-Iousç, Kiltan Island 
Uhiori Territory of Lakshadweep-682 558. 

(By Açat'rShabü Sreedharan)' 

Versus 

Appi icants 
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o 	
Union Teintory of Lakshadweep iepresentcd by 
the Administrator, Kavarathi Island-682 555 

 The iSirector of Panchayath 
Union Territory of Lakshadweep 
iKâvarathiIsland-682 555 

The Chairperson 
V illage(Dweep) Panchayath 
ICiltan Island, Union Territory ofLakshadweep-682 558 

The Executive. Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 

(By Advte,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/2013 

Respondents 

Abdul Sa!ani.P.P., age 43 
S/o Saidmuhammed 
Puthiyapura, Kiltan Island 
Lakshadweep. 

2.Sjid ; Kh.n, age 33 
Sio jdiuh.mmed 
Ktiohçta-Iouse, Kiltan Island 
adW. 

(By Adcae: Mr,Pratap Abraham Varghese) 

S 	
Versus 

The Administrator 
Oion Territory of Lakshadweep 
Kavarathi -682 555 

Th9Diiector, Department of Science & Technology 
alhdep dministration, 

ç(iarathi.Island-682 ss 
I 
Siiidii& Officer 
Ofic 6 of th environment Warden 
Drmerit oEnvironment and Forest, 
Kirta,n Is!nd, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Kiltan lslad, Lakshadweep-682 558 

Applicants 

Respondents 



1, 	Mthuko.y T.P. 
S/0 1idaye Haji 
Thu uvathapui a, K titan, Lakshadweep 

2 	Saiii P 
S/d Ibrahirn Haji 
Paridaia, Kiltan, Lakshadweep 

Yabob P.K. 
S/bSUbair.A. 
Punnaidad, Kiltan, Lakshadweep. 

A1i1oharnnied 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya A:P. 
Sb Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep. 

bdi.i11aA. 
cKidve T..P. 
1doti:Kiitan Lakshadweep. 

J'4ur'var 
Sb Shaik K.K., Pailiyachetta, Kiltan, Lakshadweep. 

 
$athar C.H. 
S/d'Mohainnjed P. 
Chadipura, 1ijtan, Lakshadweep. 47  

1ahrnPH'H 
S/ 4bIibmrned V, 
Pal<ko idan, Lakshadweep 

ThoLtheed P T 
816 Kunhi 1-iàji, Pallithithiyoda, 
Kiltail, 1akshadweep. 	 App! icants 

(By Advocite: Ms.Daisy I Daniel) 

Versus 
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S . 	The Administrator 
UniOn.Territory of Lakshadweep 
Iaarathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

	

3 	he Eployrnent Officer 
Kaäráthi Lákshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

,I 

Horticultural Assistant 
Vil]ae (Dweep) Panchayat, Kiltan-682 558 

(By Advoce: MrS.Radhakrishnan-R1 ,3,4&5) 

5. 	OA 1262013 

I. 	Asadu1la K.C. 
10 Yousuff 

Knnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M. 
So Ambukoy 
ManmrneI,(iltan Island 
'JiôfLksldfweep-682 558 

1aa'vK, 
S/o N4ohamrnef 
ko. 	Island 
UT pfakshdadwcep-682 558 

Slèérn PP. 
Sb ITlamsa 
Pthhenpura, Kiltan Island 
UT olLakshdadweep-682 558 

IaçekP.P.. 
/o, Chátid.13 

41 	
1 • 	 . 

Furathpura ? K 1  Itan Island 
UT 6Mshdadweep-682 558 

Respondents 
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<A 

	 I 
6. 	KunhK.P.,. 

Sb Pukoya 
Kattâmpa1ly Kiltan Island 
UT oILakshqaäweep-682 558 

7 	Abdul Kasim P V 
Sib 1'4uneer,  
Phtàh'iveli,.Ki1tan Island 
UT olLakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uipn Tititoiy of Lakshadweep represented by 
the Administiator, Kavarathi lsland-682 555 

2 	The Diiector of Panchayath 
Unipn :rritoy of Lakshadweep 
Kavaiathi Island-682 555 

The Cha i rperson  

Vi1llae' (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
\/illage (Dweep) Panchayath 
Kltan Island, Union Territory of Lakshadweep-682 558 

The Envirpnñeiit Warden 
and Forest 

ZdnI.Office, Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

<A OA 137/2013 

I. 	Jalaludheri K.K. 
Sb Shaik Poovalap 

op/ala HQuse, Kiltan Island, 
U1;fLákhad'eep-682 558. 

2 	6qi1 IslärnCH 

Kcihjyod, 1itan Island, 
OI of Lâkshãv'eep-682 558. 



TI 
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IP Jbiathull T.K. S/d 	aid 
hIIdkaJHOFUSe, Kiltan Island, 

558. 

AmeeraliA.P. 
S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/0 Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

6. •Syed.Mohammed Koya K.P. 
Sib Mohammed 
Kahjijura HOuse, Kiltan Island, 
l.JT. of Lakshadweep-682 558. 

7. 	Kasirr*oya C.H. 
S/o Muthukoya 
Aiiimipira I-louse, Kiltan Island, 
1Jl .  of Lakshdweep-682 558. Applicants 

(By Advocae: Mr. Shabu Sreedharan) 

Versus 

I. 	Unióth [idry of Lakshadweep represented by 
fi Adinihistr'ator, Kavarathi Island-682 555 

The irector of Panchayath 
Union Territoty of Lakshadweep 
Kavarathi Island-682 555 

The çlaiipon 
Vill.g Uwe) Panchayath 
Kilt:an Js1and,LUnion Territory of Lakshadweep-682 558 

• 1., 

e`cUUVd: 
vWae(ø.week) Panchayath 
Ki!tiiiIslaricl;JiJnion Territory of Lakshadweep-682 558 

hessistart Engineer 
Electrical Sub Division 
Kiltan Island 
Union Territry of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mr S Radhakrishnan (RI ,2,4 & 5) 

7. 	GA 1•8112013 

Sa'dakathulla;A, age 38. 
S/o•Kunhi. Ahämrned 
Ajnäd House Kiltan Island 
La k shad weep 

2 	Nar aiulla PT, age 26 
S/o .uhi 
Pa11ihithiyodá House, Kiltan Island 
1akshadweep 

(By Advocate: Ms.Uaisy I. Daniel) 

Versus 

The Administrator 
Qqion Territory of Lakshadweep 
Kávarathi-682 555. 

Th, Chairperson 
Vi*l 1 age (Dweep) Panchayath 
!iltai682° 5'58 

3.ireëtbr bI:' Fnchayat 
Qeprtnnt of Panchayath 
Ka4rathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan(R1& 3) 

8. 	O.A No. 212/2013 
(A 

P.P. I-lavvabi, W/o. Abdul Salam 
Labourer, Agriciltural Department, 
Ati Island, Rsiing at Pallipurarn House, 
L1 r4cij teriitbi of Lakshadweep, 
Agàlsli1)d: 

(By Adcte: MrI Jaju Babu) 

Versus. 

I. 	The Director of Agriculture 
Union Territory olLakshadweep 
Ka'aratti Island —682 555. 

. 

Applicants 

Respondents 

Applicant 



9 

The-Administrator 
Union TerritorS' of Lakshadeep 
K.varatti 1s1nd.— 682 555. 

(By Advocate Mr. •Rãdhakrishnan) 

9. 	O.A:2.66/2O13 

Sabir Ali )K:; 
Kuri yathi'yo : 1-b use, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. CheriyakQya 
Karuppathapura House, 
Kalpeni Island. 

4.C;Jaffr 
PakkipuraHouse 
Kalpeni 1.s1and. 

I-Iaba..A 	- 
Alikome House 
Ku-tan Island. 

A.P. Naseema 
Aynapur House, 
KaratF1i.Iland. 

(By Advocatc M r  JK B Gangesh) 

Versus 

1FheAdminiator, 
'\drriiriisti'atioh of the Union Territory 
Of Iakshadwep, Kavarathi - 682 555. 
The Director (Services) 
Adn 

I 

-iin istri 
I 

atio:n of the Union Territory 
Of Lakshadyè (Secretariat), 
Kavarâtti•— 68 555. 

3 	Depaitment qEnviionment of Forests 
1..,Jnion fuitoiy of Lakshadweep, 
-avarath i -. 6 g 2 555. 

H 	- 

Respondents 

Applicants 

Respondents 
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(By Advocate: Mr. S. Radhakrishnan) 

10. O.A No. 268/2013 

Nil. Npru!'Aineen 
Sb. K:Sayed Mohammed 
MflaaHduse, Agatti Island 
Union TerritOiy, Lakshadweep. - 

B.M. Mansoor 
Sb. Late AC, Mohammed Jalaluddin 
I3harkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

• Versus 

- 	1he Administrator, 
Un ion Territor of Lakshadweep, 
Kavarathi - 682 555. 

2. 	'IThe IDirectoi' of Panchayath, 
fepartment of Panchayath 
Kavaratti - 682 555. 

Directbr ofSience and Technology 
and Envirnnent 

- I 

Un:dnTethry of Lakshadweep 
Kavathi 682 555. 

Director (Labour& Employment) 
Kavarathi - 682 555. 

Special Offier 
Village (Dweèp Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

Ahamid Basheer;C., age 32 
S/o T.YOunis 
Arakaachaflà.JuK -iltan Island, 
Lakshd'veijj. 

(By Avbcte' Mr.àshious Kuriakose) 

Applicants 

Respondents 

Applicant 



	

• 	 Versus 

	

1 	h Administrator 
Uion Territc of Lakshadweep 

ä\'ara'thi 681 555 

The•.Chairperson 
Village (Deep) Panchayath 
Kiltab-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan682 558 

Uortidi•ltural Assistant 
Village(Dweep) Panchayat, 
Kltan-682 558 

(By Advocate 	(Mi S Radhakiishnan (R1,3 & 6) 

12 	A277/2013 

Hamedad a2 
D/o S a1dMuha r irn ed 
Nambiham House, (i1tan Island 
Laksad.\kip 

(By Adqcate Mr.Gshious Kuriakose, Sr.) 

Versus 

7 he Adininisrtoi 
'UT of Lakshadweep, Kavarathi-682 555 

2 	Dicito o,t Panthayath 
Depaitènt f Panchayath 
lay4iathi-682 555 

3 	Exeutive Officer 
Viliag (Dwèep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



• 	
° • 

• 

12; 

4. 	Chairp'ersdn-. 
	 S 

\' ii lage (Dweep) Panchayath, 
KiitS258. 	 - 	 Respondents 

(By Adiocate: i.Sldhakrishnan - R1-3) 

13. 'OA21/2O13 

TahäP - 	-; 

S?o.SayidV.K.--
Vail omkadiyodu 
Kiitan Island,:  Eakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	: 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 he Administiator 
UT of Lakshadweep, Kavai athi-682 555 

2. 	•Direêtor 	- 	 - 
Sci.nce &Tchno1ogy 
chtlat-682556  

3 	D,irc,tp.r of P.anchayath 
Ruial Development Department of Panchayath 
Chetlat-682 556 

4. 	Chaipeisón 
Village (Dweep) Panchayath 
Chetiat-682 555 

5 	Addi Sub Divisional Officei 
Chlàt-682 556. 

Jtnior Scientific Officer 
hetlat-682 5 5. 

ACCOUntS Offker 
Secrciariat, K¼'arathi-682 555. 	 Respondents 

(By Ad\ocate Mt S'adhakiishnan-Rl-3 & 5-7) 

14 01ANo 99I2013 
- 	 .1 •. 



PP. Sulaikha 
Puthiyà P. andai. am  House 
K a I pen i 1 sI a 

5 	C P Nooijehan 
ChemmanamPalli House 
Kalpeni Island 

6 	AK. Bèebi 
Arakkalai. 1 -ic use 
Ka1eni Island. 

7. 	MR Mohammed 
Mullipura House 
lalpeni Island. 	 Applicants 

(By Advocte Mr K B Gangesh) 

Versus 

I. 	TheAdrninistiator, 
Adiiiinistratiod of the Union Territory 
of Lakshadwep, Kavarathi —682 555. 

The Directon (Services) 
• 	Adrninistratiri of the Union.Territory 

1' Lakshadweep, (Secretariat), 
jKavaratti - 168  555. 

 
Union téri 	of Lakshadweep, 

a'!aräthi.L 682 555. 
• 	Rè5rentd y its Director. 	 Respondents 

(By Advocate: Mr. S.  Radhakrishnan) 



'4 	
. 

15. 0A300/2013 

 B.Koya, age .42, 
S/o Bammad, Bilutheth House 
Andrott Island, 

 B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Androfl Island. 

 K. K. Mohammed B asheer, age 49 

1: 
 

S/o Nalla Koya, .Kara!<unnel House, 
Andrott Island. 

 P.P.11assan,age4l, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

 M.P.Pookunhj, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

 M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

 C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

 K.P.Mohamrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

 T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

 B.Mullakoya, age 43 
Sbo Kidave, Bithnatt House, Kavaratti Island. 

 P.P.Fathimath, age 41, 
Dbo Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

 A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 



	

. 	
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomahi, age 47, 
D/o Buhari, Lavanakka! F-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andron Island. 

A.Kunhi Seethi, age 51, 
S/o UkiKas, Aliyathara, 
Andron Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.l-lakeem,age 48, 
IS/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi; age 52, 
S/0 Yousat Kornalam Kattu, 
Andrott Island, 

K.K.N.Khadeejomrnabi, age 39, - 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o.Sayeed Isrnail, Kannichetta, 
Andrott Island. 

	

24 	P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, Mathaapu•ra I -louse, 
Andrott Island. 

P.P,Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.IK.i-iussain, age 35, 
S/o Pookunhi, 1-Ialookakkada I-louse, 
Andrott Island, 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andrott Island. 

K,Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada 1-louse, Andrott Island. 

K.Mohamnied Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Androfl Island, 

K.K.Mohammeä Farook, age 27 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

34, 	A.Iâsheed Khan, age 39, 
S/o dyeed Ismdll, Allyathdla House, 
Andiou Island 

K.Ab1u1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar I-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



17. 

P.Mohammed Rafee, age 25, 
S/o Muilakoya, Pachanal House, 
Andrott island. 

T.M.Moharnmed Aliyul Akbar, age 32, 
S/o l3asheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Moharnmed Farook, age 37, 
Sb Pookunhi Koya, Thekila 111am, 
Androi.t Island. 

M.M.Sayeed Husain, age 27, 
S/oSayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Harnrnedathbi, age 37, 
D/oY:busaf, Mylachetta Hou.se, 
Andrott Island. 

Doula.thabi, age 33, 
Dbo KidaVe, Lavanakkal House, 
Andrott island. 

	

• 45. 	Guhar.i\4adeena Beegum, age 37, 
D/ojyiohammed B, Aliyathara House, 
AndrOt Island. 

	

46 	K Pookunhi Koya, age 36, 
• 

	

	S/6i:tCoOb, Kolikkatt House, 
Ahrtht Island. 

47. K.Dervesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Andrott island. 	 Applicants 

(By Advocate: Mr..K.B.Gangesh) 

Versus 
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Ll 
The Administrator 
Union Thrritory of Lakshadk'eep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/illage (Dweep) Panchayat 
Androth island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
i-\chammada House, Androth. 

Moharnmed Shamsheer M.K. 
S/ô. J3athesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Noushakhan M.K. 
SboSied Koya 
fvlayamkakkada I-louse, Andioth 

9 	Mohimecl Kasim P P 
Sd:Kidave, Palathupra I-louse, Androth 

AbduJ. Akbar 
' S1obair 

Pandath Puthiya Pura I-louse, Androth 

i\'l ujéeb Rahman 
S/.o Ibrahim 
Aliyathara I-louse, Androth 

12 	
SlIail<,'a§iin  

K I 
 Koya 

[ijImathi House, Andi oth 
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 Mohammed Hassan 
S/o 1(unhi Koya 
Aynamada House, Androth 

 Mohammed Abdusalam T 
S/o Ai..usala 
Thechèri House, Androth 

 Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 

I 	 Shaikkinte Veedu House, Androth 

P.P.Koyamrna 
S/o P.K.Kidave  
Palathupura House, Androth 

Muharrimed Khaleel 
S/o A15du11a 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
And roth. 

(By Advoate 	M r. S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Re spon dents 
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16. 	OA.3O1/2O13 

1. 	Attakoya T.V, age 44 
S/o Kàya Thankgal: T, 
Thailath \'a!iyakkattu 
Aridroth Island 

2 	Sayced Koya, age 43 
S/o KóyaKidave, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnrnada House 
Androth Island. 

Yousai,.age6O 
S/o Ahammed, Kandalath House, 
Androtl Island. 

5 	Mujeet Rehman, age 35 
Sb Koya, Kaiachetta House, 
AididthlslancP. 

AbddNasar,ae 38 
S/oa,lla Koya; Kunnashada House, 
AndrothIslaiid. 

Mohammed i3asheer, age 37 
SJO YacoQh, liyathara House, 
Androth Islahi. 

i:iad,' age 35 
SboSaejoya, Pandath Puthiyapura I-louse 
AnrQtl1IJnd. 

Pookda, a 	14 
S/o Koyamma,; Mayarnpokada House, 
Androth Island. 

Noutal, age 43 
S/.o .Koyai ma 'Kpya, Thacheri House, 
Andi oth Island 

II 	0f,age37 I  
S/oSeethi, 'U-ichcii Moosathada House, 
A111di6th Island 
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12. 	Idassan. age 30. 
o JamaIudhee, Kadiyammada House 

Aidroth 1s.l.nd 

11 Mohammed:Ràféek,. age 41 
S/à.Ays:homnabi, Bilutheth House, 
Andrôth Is1and.. 

Ja!a.1, age 37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S./o Koyamnia, Pochalarn House, 
Ajidroth Island. 

Abdul Fassan, age 51 
$/p AbdulKhaer, Karachetta House, 
Aridroh Ta. 

Koyh ae48. 
$/o Sayeed Mohammed, Thacheri Moosathada House, 
A,ndrothIsiànd. 

13sheei:, age 4.7 
Sb Kidave, Moodampura House, 
Androth. 1a'; 

IVluharnmed.:.Hus:saip age 42 
S/ô I1amccd Azhikakern Pura House, 
Aidroth Island 

20 	Jabbai, age 39 
S/O N1FK.oy,1 Kunnashada House 
And roth 1s1ad. 

I'4oharnmed Lyaudden, age 33 
Sayced Mhammed, Neelathupura House 

A,ndroth Island. 

hlabeed. age 42 
S/o SI cci 1harn1Ted, Kunhali House, 
Adroth klanL 

S1ahd!.11ameed ae 33 
Sb Kidave, Poodamkakkada House 
Androth Island 

Ràidad Beebi,:: age 46 
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%01 SiddeequJ Puthiyanalakam House, 

io 
ndioth I s 1 an {h1 

25 	IndLen, age 60 
S/6 A hainthed, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, age142 
Sb Sayeed MoharnrnedKunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
Sb I hangu Koya, Pentamve!i House, 
Andioth Island 

Sicfreque,agé43 
S/a Kidave, Modiyothada 1-'ouse, 
Andioth Island 

Shanavas', àgd 33 
S/o KunhiIoya., Pochalarn House, 
Androth tslajid. 

30 	Pookunh, age SOn 
Sb icidave, Aliyathara House, 
Ando Isjand 

31 	Kalce1ag39 
S/o Buha11 Aanakar House 
Andioth Islançl 

32. 	Ifly'as,age36 
S/o Hamza Kôya, Aliyathara House, 
Andioth Island 

33 	Mohammed Bsheei, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiotji island 

I 
34 	Mohaimiiefi, age 33 

S/oSaycod IiniI, Aliyathaia House, 
Andioth Island 

4 1 

35 	Cbeiiya Koy,'age 46 
S/o Kadei, Mathaiapuia House, 
Aidioth I81ad 
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"06. Mohammed Saleem, age 33 
Sb Koyamma, Kanmpura I-louse, 
Andioth Island 

37. 	Shnisuddee, age 33 
S/o AbdiI Kadei, Belichetta House, 
Anroth Island. 

38 	Kunhiscethi, age 47 
Sb Aboo Sala, Lavanakkal I-louse, 
Andioth Island 

. 	acoob,.age 4 
S(o Sanddeen Kunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
5/o Sayced Mohammed, Kannichetta House, 

Androth Island. 

J;amal, age 41 
S46,$ayeed. Bukari, Bidumkattu Bilutheth House, 

: Imnd. 

 
D(oBiikani, Thacheri B iyyada, 

Andihth lslnd. 

SajiiaBeum, age 29 
DboNaI1aioya, Làvanakkal House, 
Andro1h Island. 

Shahacias 1eegiim, age 28 

bQ Ju.IIhi Koa, Lavanakkal I-louse, 
Anddth iIahd. 

:1 

45 	SiadIhafl, age 32 
Sb9 Pookunbi ftahmath Villa, 
Andoh LsIãndl 

iiiiuddeeiv.P.T, age .33 
saj,.Chdath House, S.c N  

Ançlroth Island. 

lqbal, ge 4 
a Sb.o ousf, Pndaram House, 

Androth island., 



J'lassan, age 39 
S./o Sayeed Bukari, Matharapura House, 
Androth Island. 

Mohammed Saleem, 'age 38 
S ./o Yousal, I hailath I-louse, 
Andioth island 

50 Mohdmmed Musthafa, age 36 
S/O. Pobkoyay N.eganm'a.a House, 
Androth Island. 

KOya, age 36 
S/. o Attakoya., Mathil House, 
Androth Island. 

Kamil, age 41 
S/0 Muthu Koya, Palathupura i-louse, 
Andioth Island. 

53 	Asil agc30 
Sb Scethi Koya, Lavanakial House, 
Andioth Islani 

Skaria, ag 	2 
S/o Muthukoya, Bilutheth I-louse, 
Andoth island. 

Sahh, ge 37 
S/O K un koya,Aynamada 1-louse, 
Androth lsFd. 

56 	Rahni'athulla, agc 39 
S /o Siddccquc, Bilutheth 1-louse, 
/\ndroth• Islançl. 

Moliallinied Mdam Naser, age 40 
S/o .SiyeedM hammed, Palliyet House, 
Androtli Island. 

Sayecd Mohannied, age 42 
S/o Kasimi, Achadapurakattu 1-louse 
Androth Island. 

Ahvarilussain, age 29 
S/U PQokoya,Kunnashada I-louse 
Androth islançl. 
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60 	1-labeebu Rahman, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andioth Island 

61 	Rasheed, age 3 
SbKoya Iei ákkada House 
Andioth Island 

62 	Chei iya Koya, age 32 
• S/o A boo SaIah, Perumpalli I-louse 

Androth Island. 

Mujeeb Rehman, age 37 
• 	

SboSayeed Buhari, Karakunnel House 
• Androth Island. 

Nbufel K, age 33 
• S/o1'attaya Koya, Cheriyadam House 

Andtoth Island 

65 	AdI amad, ge 45 
S/ Koyamrna Karakkada House 
Andioth Island 

66 	Shamsu Shumoos, age 34 
S/o 'cheIiyako);a.  M.., Pentarnvilapura House 
Andioth Island 

67 	Mohamrnedbdul Naser, age 308 
$10 Jalee! N/I Kottiathattu F-louse 

ndioth Is1i 

68 	Mohaindthahulla, age 33 
$b Koyarii'iipkoya, Nallal House 
Andioth Is1rd 

69..Iiahul1ah, ge 30 
Sb Kunhisethi, Pci umpalli 1-louse 
Andioth Island 

70. 	Piyas,. age 29. 
Sb Shaik Koya P S , Pentarnbelipuia House 
Andioth Island 

71 	Nisai, àg 3J 
S/pKiaa PP Pandathu Lavenakkan House 
2photh lslah 



(* 

72 Rahniat, age 42 
$b 	PookLftty M , Mahi1 House 
Andioth Island 

73 Mohammed Hassan, age 37 
S/o Sayecd Mohammed, Achammada House 
Andioth Island 

74 Shamsudeen,age 32 
Sb 	Muthu Koya K , Nellai House 
Androth Island, 

 Mohammé.d Naseer, age 28 
Sb.p..Muhamnd, Pentamvelipura House 
Ahdroth Island. 

 Raulath Beegum, age 29 
Sb 	Thangakya, Arathupura House 

ndroth Island. 

Fathahuddeeh, age 38 
S .K.iclay., U:., Makket T-Iouse 

ndroth.Ilà.iid. 
.. 

- 	 .... 	N 	. 
age 32 

$b Abdul Khadei, Moodampura House 
Andioth Islad 

79 	Mohammed IvI!usta fa,  age 33 
S/o Ahammadiya, Jabalpuia House 
Andioth Island 

80 Mohammed Kasim, age 47 
Sb Kid .. Makket House 
Andi oth Islard 

81 	Mohan1edb'oosalih, age 40 
Sb.q Sayced Mohammed, B ilutheth House 
Andi oth Island 

82 	Kunhisccthi 	e 47 
Sb 'ousaf, Methaiapuiakatte Houset.  
Aidroth Is:1,ard. 

.......... 
83 	1 lamsa Koya, age 42 

Sb Aham mqd Makkett House 
Andioth Islatid 



Attakoya, ige49 
Sb Yacoob, A1iyathara House 
Androth Island. 

Khale1 ; ge19 
Sb Sayeed, C1erikkal Piith iyapura House 
Androth, Island. 

iat1ahul1, age 34 
S/o Sayeed Mohammed, Palliyeu House 
Androth Island. 

Basheer, age 55 
Thcheri Moosathara 
Androthisland.:. 

Mohammed Farook, age 33 
S/p Nal lak oya ,ç.L., Tharampal Ii Makket I-louse 
Ahdroth Island. 

Abèoalih ag. 31 
SI,9 Slik IKcy., Moosakada House 
Aridroth I1ái- d. 

Sa1en,ae 31 
S/.oSeéthi, Karakunnel House 
Andrhth tsland. 

Moharnmed.Kasim, age 33 
P: S 	M6ljarnmed P.C., Pathada House 

AndothIsand: 

çh.iykoy 	, age 44 
Iô ii'1'FYJLaVanaldKal House 

f/1ohimiied Ehissain, age 4 1 
/oSayeed I nail, Kandalath House 

i\ndroth Is1and. 

S a b i r** Khan, age 33 
S/ojKoyanirflaloya, "Thattampokkada House" 
Aiidojh Islaid. 

SiLo Syeéd Bukari, Podamkakkada House 
Ardidil I'làhd, 

89. 

90 

91 

92. 

93 

94 

95 

N 



96 	Akbai C,age3 
S/6 Atta<oyd 1< Edayakkal House 

ndroth I.s1aid 
I) 

97 Abdul Vaiab age 33 
/o Thngakoya ,P , Kunha1i House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal I-lotii:se 
Androth lslahd. 

99. Navas, age 25 
S/o Hussairi,Thahira Manzi 1. 
Androth Islaild: 

00 	hanavas, age 
So Shaiafudeen, Mathil House 
Andioth Island 

101 	1-lassan, ago 33 
S/oS.éethi. M Lavanakal I-louse 
Androth ..I1and.:. 

M1.o1)ai1'.ed.Basheer, age 42 
Sb Yousal, Nlla1 House 
4ndioth Island 

 
Sip Na1IaKoya, Kunnashada House 
Ancioth Island 

1 04 Zaiiiu1 Abid, age 26 
Sb Kidave K, Palliat Housi 
Anddth Ian!. 

105 Muthu Koya, age 39 
Sto 1nhi. etbi, Makkette 
Andioth Island 

106 M16ham1ied  Mukfteel, age 30 
'/p Koyanirna<oya Kerakkada House 
Andoth ls1.nl 

4 	I  1 07 Shatnuudeeim, age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth Island 

S 



• 108 §hihabudheeh;age27 
So Muthu KoS'a, Pandathupura House 
4ndi6thIslaid 

109. Ubaidulla, age 29 
Sb 	Sathar, K annipuia House 
Andoth Island 

110 Jalal, age 49 
S/o Yousaf P , Moodmpura House 
Andioth Island 

 Kidavü age.55 
S/oJ.ncleenlM.,.Biriyammada House 
Androth Island. 

 Kidavu, age 59 
S/ojijab, Mkkàt House 
Aiidroth Island. 

 . Mohamhied S1ahudheen, age 26 
S/ 10 Koya [P , Kandeth House 
AndthIslard. 

114 M6harncd5ha1(eer, age 22 
S/16 T(in1nseethi, Makket House 
And4oth Island 

115 M. 	0 f~ amited ,Althaf, age 24 
Sb Jamal ?  Mayornpokkada House 
Androth J1and.:, 

Abdul Gáfooi age 28 
Sb Na1akpy T, Bappathiyoda House 
Androth Island. 

I'1ohamedYathiya Khan, age 23 
8/6 Bashei K, Mathil House 
Andtoth Island 

118 Nl1aKby,age39 
Sb Khadei 3  
Androth n Islad 

119. Kuniikoya, age?35 
Sb Ahmed, Ponnikam House 
Andrbth Island. 
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120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andi oth Island 

121. Mohanied 	50. 
S/s: Abdul Khad, Kaval Chetta I-louse, 
Andioth Island 

122 Abu Nasii, age 36 
S/o S iddque, Kunnashada House, 
Andôth Hand. 

123; Mohammed Aboo Salih, age 37 
S/a Musthafa,. Ammelam House, 
Androth Island. 

Koya,age37 
S/a Sayeeçl Mohammed, Lavanakkal House, 
Androth Island.. 

Mohammed Iafeek C.P., age 38 
5/0. ..Sayed, herikkal Puthiyapurarn 
Andioth Island 

126 M61mmcd Rafck, age 40 
Sb Ukkas, 113i1utheth I-louse, 
Andioth Island 

Mukbecl ge28 
S/a Majeed L , Pci umpalli House, 
Andfh Island. 

Rdsheed Khan age 33 
S/a Kidave A , Biyyadachetta House, 
Andioth Island 

129 Mahaiiiidd 	ook, age 31 
S/a Pokutty Ku'nne! House, 
Andioth Islafld 

130 Rahmathullah, age 31 
S/a KoyammaK P , Bappathiyoda House, 
Androh1sIáid. 

131 Mohammed Kasim, age 30 
S/a Ia1Iakoya, Içennashada I-louse, 
Andioth 1sIari 

I 	J 

. 



r 

 

 

Mohadirned Ia21, ae 38: 
S/a Kidave M P , Kandalath House, 
Ahdth I1nW: 

Mobmed Abu1 fo T M , age 38 
S/a NUaya, Tharrp11y Makket House, 
Androth Is!an 

Jamal, age 57 
S/a Kidave, Poovadakkattu House, 
Androth I s l an d ; : 	. 

Mohammed Sal.em, age .31 
S./o, Hassan Künrii, KeyiyOda House, 
Androth Island. 

Koyarnrna,ae'47 
S/o:Aboo Saleb, Kavalchetta House, 
Andoth Island 

137 11ida'athulIa, age 38 
S/a Koyamma, Karachetta House, 
Aàroth Island 

18; Abd.u1AeK.hàn,  age 41 
S/o .M.oh animed, B irayammada House, 
And roth Island. 

139 Sharnsuddàen, ge 32 
S/a Sideeque M P , Pazhayakamkattu House, 
Aiidioth Islahd 

t 	II  
140 	s1j 	age 33 

S/ç 	 Ammelam House, 
Andrdth Island 

	

1 	
[ 

141 NlIkoya,ac50 
S/o Ahamed P 0 , Matharapura House, 
Andath Island 

142 1Iania Koya,age 43 
S 46 Kidave. B,Aliyathara House, 
Andioth Island 

143 Mqr1ed1I\iss1ain, age 28
I.I 

	

Sb YI 	aM 4?, Ammelam House, 
Arid1roth 	än 

	

1 	 1 	 1 

	

,.•' 	 . 
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ME Sayeed JsmaiIage 58 
Sb Adu11a P 1?, pUdarnka1d<ada House, 
jndiothLs1and 

145. AnjathKhan, age 28 
Sb Buniyaniin, Ammelarn House, 
Andioth Island 

EM Mbarnhed 1qb1, ag.8 
S/o Nal Iakoya, 1eruthpa1Iy House, 
Androth Island. 

Podkuhni,.ge 56 
S/o YousafIIT1aji .Bappathiyoda House, 
Andioth Island 

Mohamned I'asheer, age 38 
bo Kidave A, Mayampokkada House, 

Andioth Island 

Chri 1akoya A ge.36 
S/o Kunhiky P., Thacheri House, 
4ndroth. island. 

Naseemudheen K S P , age 28 
S/p Abdul K)idei T, Karachetta Sarornmapura House, 
Andioth Island 

Abd'on, age 41 
S4 S4yed Buhii M , Kunchali House, 
Andioth Is1a 

Liyabuiahman, age 31 
S/6 Kunnikoya M P , Chekummada House, 
Andioth Icland 

Kurhibi, ac 46 
S/o Kadei,Pclumpal!i House, 
Andioth Island 

Pathurnrnäbi, pge 52 
P/p1So'amIakoya, Kolikkattu Naduvilkam House, 
Andiot1 s1nd 

iA 
1. 	• 

afiyu1 h , ? ae5  

0b6 1-1an-ia Koa, Aliyathara I-louse, 
Ahdrbth I1id.;', • 	i• 

147 

149 

150 

151. 

152 

 

 

 

S 
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162. 

163 

164 

165 

wo 

167. 

I 	 33 

Seehi, ao 60 
Sb Assai rai, Pachanal I-louse, 
Androth Island 

Sadakkathulla, age 34 
Sb Buhai i V K , Chettapokade House, 
Andi oth Island 

/ 

l3ashLeI, age 40 
S/o Sayecd K , Kunnashada House, 
.Andioth Is an L ....... 

Mohammed Kuiaishi, age 25 
S/q:Sayeedlvlohai -iiined, Karakunnel House, 
Andioth Island 

Siiaj,age 47 
Sb Kidáve K.., Kunnumpura House, 
A'ndröth Island.: 

.ohanmed Rat age 31 
S/o;HamzaKo.yaK., Pathummapura House, 
Xhdroffi Island... 

4nuI Abd, ae 26 
Sb Nàllakoya 1K C ,Palliyat House, 
Andjdth Island 

Abdpi Jabbai, age 35 
S/o Kunni Seethi, Makkett I-louse, 
Andioth Island 

Sajeed Mohammed, age 54 
S/O. Kidvu, Pdovadakkattu House, 
Andioth Island 

Attabi, age.7 
bl D/Q '('ucf K I , Thacheti House, 

/ndio lth Iapd 

13ait66s de31 
1)10 Koyanmakoya P , Thacheri House, 
Andioth Island 

Yakoob, age 40 
S/o Kiclavu K,Ammelam House, 
Andioth 1s14id 

156. 
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Mohammeçi Rafee, age 42 
S/o Koyanimakya, Mayarnpokkada House, 
Androth 'island, 

Mullakoya,age47 
S/o Majeed K., Lavariakal House, 
Androh 1'slarid, 	1 

Pookunhiag 46 
Sb Kidave P., Amn1ani House, 
Androth Island. 

Mohammed 1asim, age 46 
S/o Yousaf, Báppathiyoda House, 
Androth Island. 

Kadeej, age 5,1 
D/o Kidave K., Thacheri House, 
Androth Island. 

Mullabi, age 1 
D!oiiça'ëj Palathupura House, 
Androth 

N4an7obrAli 7yced P.P., age 25 
Sb MPTaehpl.lah Purthhikkatt Puthiyapuram, 
Ailrot1 1s1aid. 

All AbarK.ae25 
Sb .Chcriyakbya, Kannathimada, 
1.

Anciroth Island. 

lohaimbda!eem, age 33 
Sb S. ikpy Kunhali House, 
A6d'6t13 ild 

(By AdvbaL WUI1k BGangesh) 

0, 	 Versus 

I. 	Thd Adminisroi 
Adi'll'inistrati :011 ol the UT of Lakshadweep 
Kavarathi 6g2 555 

2. 	1)epaimen't ogriculture 
UT oitakshai\'eep Kavarathi 682 555 

I 	' 
cpi escntcd b' 1s Dii ectoi 

•i 
3 	Dii c.toIi ol Panayats 

Applicants 
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Depairnent of'1anchayats 
dniti4strat16n 	f the UT of Lakshadweep 

82 	55 
Zj 

4 \(i!1aeq 0.4613);`Nbchayat 
Andioth Is1ni iepiesented by its 
Executive Olficer 

(By Advocate Mi S Radhakiishnan) 

17. OA 302/2013. 

• 	 1. Jailer, age 35 
S/o BaiJLIjan, Pnethechetta I-louse 
Amini Island 

2 a196que 3 age33 
$bo Khade ?  Kulandarn House 
14imini 'lsland 

3 Abdulla Koya, age 50 
Sb 	Attkoya, Mahka House 
Amini..iIahd. 

4 Nallakoya, age 40 
SI /o AbiullKo.ya, Puthoya Kanniy.am House 
Amini Island 

5 A1iMohmned, age 47 
Sb 	4ohai1thd, Kombarn House 
Amini Iiand 

6 Siaruder, age 36 
/o Kidave, Kotcchetta House 

Amini Island 

7. JabbrP.C,àge36 
S!o Cheri':a Koa, Purakkachetta House 
Amim Island 

8 •Yousal ae 36 
Sb 	1açle.i, E3cliyachadachatta House 
tnnrn 1sIad 

9 
9 

N'luthtkOyafge 33 
Sb 	Say.ed Siheikoya, Marnpui am House 

I. Island 

(By Advoate Mi TK B Gangesh) 

Respondents 

Applicants 
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Versus 

-f he Adrninistiatoi 
Administi alion of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diieclor ofPanchayats 
Depaitment of ,  Panchayats 
Adm initi ation of the UT of Lakshadweep 
Ka\'.arathl-68,2 5.5.5 

District Panchayat 
Amini represented by its 
Executive Officer. 

\/iliagc. (D\'.eep) Panchayat 
Amini Island rcpresented by its 
lxecdtive Offlcr. 	; 	. 	 . 	Respondents 

(By A4vpcate:MrS.Radhakrishnan/M/s Sheriff Associates) 

18 	0A30312013 

Aboobakei P ,age 41 
/.qKu.ihikunhi,:Pa1lam i-louse 

Kavarithi lsftind. 

2. 	Mu01a1a13.IJ..áe45 
S/o Saveed Bal kada House 
Kavaicithi Island 

3 	Moliaie'd Shall M , age 34 
Sb Han4ath 4, Malika House 
IKivaiathitsIahd 

4 	Abdul Na/el A P , age 43 
'-16 Chciiyakoya K, Aynipuia House 
1< ci Vcil athi 1sIaid 

Ya600b K.P: age.41 
Sb. idave IjpH  Kuttipapepura House 
Kavarathi Island. 

Altkoya.K:ag.I 
Sb Bah P 3'FKiliyam House 
I<avai athiIs1a 

. 	 . 	 . ..................... 
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7 	Mujecb Rehman U P , age 34 
Sb Alikoa C K , Uthampokakada House 
Kavalatl)1 Island 

.i 

8 	ThanJya P n age 43 
Sb U1das Vadakki lapura House 
Kavaiathi Island 

9 	i\'lujceb Rehman B, age 30 
Sm /o I hangako'a, Birekal House 
Kavarathi Islthid.. 

I,' 
	

ajitha P., .age 32 
D/o . A11 Aradam, Poovinoda 1-louse 
Kavaraihi Island. 

Basheei P I , age 44 
Sb Mohammed Pallipwa, Puthiya 111am House 
Kavaiathi lslapd 

12 
	

Abdul Rafeek K, age 44 
S/o Ahrned Ka.timmada, Kadapurathaba House 
ia*'araThi..1slari3.. 

13 
	

Slee.mA.P.,'ag 34. 
Sb. Mohaninied.C.P., Athampapepura House 
Ka\'111 ath Island 

\'1ohmmed 1-lussain P A , age 29 
Sb Khalid 1-laji K P , Puthiya Alikorn I-louse 
Kavaiaihi Islanl 
t 	, i 	 I  

15. 

V 

17 

:S .ifinikad House 
Kavaiathi 	

TA. 
 

Anwar6, 39.. 
Sb Muthu, Aynepuia 
1<avaiathi Island 

Basheei S , ag5 
c,/0 I 1ainzth A I , Safiyabiyoda 
Kavai athi 	 C.  

t 	I 

Ukka,ge 45 
Sb AboobaRe'i, Melillani 
ha'ai athi j sahçf 



-. 	 -. 

36 

i-Iamzath, age 27 
/o Lman 1-laji, Aynepura 

Kavaiaihi Island 
I i 

Mujeeb Rehrnan, ag38 
Sbo Ham7ath A I , Safiyabiyoda 
Kavatathi Island 

Manikfan 1J5 ,,:age 30 
S/O Abdulla A, Kuttitàpepura 
Agàti ISland. 

F1idayathu1a SM., age : 36 
S/oizath .B.I<., Subaida Manzil 
Kavai athi Island 

Al I sa r PP,age3l 
S/0.Cheiiya Koya K P , Pakichipuia 
1ärahi1sla'd. 

Sulirnan K.P., age 38 
S ./o Kidave. 	Kuttipappepura 
Kavarathi Islahd. 

Ycoob C.P'.•, age 40 
S/o YousulP , Puleenakeel House 
Kavai athi 1 lsland 

N izmi mn 'k P , age 34 
Sb Zakajah Kochipura House 
Kavaiathi Island 

Salccm V ac 39 
Sb Hamzth Véloda House 
Kavciathi Island 

AttakoyaB,ag.4l. 
Sb Ahoohackei M I, Biiekal House 
Kavatathi Island 

Nauhad\1  ,ge 30 
a:lliveedu House 

age 31 
jinnarnkalam House 

20 

Im 

22 

23 

WIll 

 

 

 

29 

30 

. 



•i 	shik Au C P , ge i30 
Sb Au K , Chdipapada 1-louse 
Kavaiathi island 

32 Mohammed Rafi P , age 38 
Sb Chcriya Koya Palhcham, Pulipmnakad House 
Kavatathi Islard 

33 	Pookoyaage 48 
Sb Babujan M , Puthiyapura House 
Kiltan Is.lahd; . 	.... 

HussainaliK.P., age 33.. 
S/o.MuhammedC., Kuttithayapura House 
Kavarathi Island. 

. Siilaian M.,age 37. 
Sb Hamzath M, Maidanoda House 
1<avaratl)i !slaid. 

36 	Kaja 1-lussain C , age 37 
bp. Ahnirred Khai. T.P., Chungam 1-louse 

KViihi IliiI. 

37 	600 	T K , age 38 
Sb fliinbkad House 
Kavaiathi Island 

38. 	MohàiiiedhfiK.P.., age 32 
S/c.S.Iayed POoA, Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Rafl B , age 33 
S/o Attakidave F P , Beeianthoda House 
Kavaiathi island 

I 	 I 

40 	Rai1a1ge  32 
Sb 1lut1.0 PLileenkeel 1-louse 
Faviathi Jslir1d 

41 	UmmerK , 1age 37 
Sb Udâi faC P Thekila 111am 
Kavataihi Island 

42 Mohammed Rafeck, age 37 
bo Atlai K P ,tPokaiachiyapuia House 

KdvUathl IsIind 



46. 	Sharaiudhéei, age 24 
Sio\1 A., Poovinoda House 
Kdval athi Island 

(By Adydcate: M.Ij3.Gangesh) 

Versus 

i he Adiipistiitoi 
ôfthe UT of Lakshadweep 

,Kavarathi62 555. 

Tcprtmci fgriculture 
UT of LakshdVeep 
Kavarathi-682 55 represented by 
its Diector. 

•t?i rector p  Pachayats 
.)etnt cfPanchayats 
;Adthiiiist.rationi f the UT of Lakshadweep, 
kavthtth -682.5 55. 

Diict Iiy 
iejrntecl by its 

Eecuti ''e Oftiçr. 

\/ ii La 	(Dwe15) Panchayat 
!Kavarathi I sland . rpresented by its 
L3xccuti'eOffier. 

(By Ad\oeate: 1\4r.S.fIiakrishnan) 

19. 	OA 31 9/2013,, 

P ç 	age A 
1i 	1thiITeectta House 

AiL 	si'ad 

App! i cants 

Respondents 



5. 	K.K.Razak, age. 27 
S/o Khadet koya, Kunniyatarnkakkada I-louse 
Amini Island 

6 	P Ashiaf, age 37 
S/6,Ahamed, Pal lam House 
Ammi Island 

7 	K C Moosa, age 44 
/o Attakoya, Keelacheiy House 

Amini Island 

B.Kasmikdyà, age 42 
S/o Chriyakoya, Balapp House 
Aiiiini Island. 

age 41 
S/b hiakdya, Chnnithabelli House 
Amih. laiØ. 

aheen M, age 33 
S/d Abdutlakoya, Madafri House 
Amini Island. 

Pookunhi 
S/b T.C.Yousaf, Noormahal House 
Amini Island. 	 Applicants 

(By Acpcâtc:.K.B.Gangesh) 

\/ersis 
I 

I . 	1he 
Adiimisti aubn of the UT of Lakshadweep 
K\;aIthi-682 555. 



/ 

!)irctor of.Panchayats 
Departnieiit f Pichayats 
Admi nisfratiçn of the UT of Lakshadweep, 
Kavarat.hi682 555. 

Director olEducation 
Directorate of Educatior' 
Administratiqn of the UT of Lakshadweep 
Kavarathi-62 555 

\'illage (Dweep) Panchaat 
Amini Island represented by its 
Executive Offlcer 	 . 	 Respondents 

(By Ad1\/Qc..it.c.;. f\'r. S . :I\cldiicII(lishilafl) 

20. 	().A d. 32.5I013 

Mohammed Abdul Razak 
S)ó. Ui. 'Jall,a.Koya 
Aitaladl-1ous 
And rC)tt :lslaH.. 

2, 	K. Moosa 
1idi1m Flouse 

I ad a iia 	IIa 11 d 

3. 	I-lap aLKoy1 
5/0. Abdu1Kcidèr 
13 i rivnmada 1-JoUe 
Andron Island 	 Applicants 

(By Advocate Mr. KB. Gangesh) 

Versus 

I. 	Thç Administrator, 
Administration of the Union Territory 

Kavarathi —682 555. 

2 	The Iiiiectoi (e1vices) 
Adininiti atiQn of the Union Teii itoly 
çf Lksha d vé 	(Secretariat), 
Ktvàratti - 682555. 

3. . Depadment ?. 1  1n ornment of Forests 
I,Jn ion Tei*itdry of Lakshadweep, 
Kavarathi 682 555. 	 Respondents 



 

SavadT.K.,agc40 	* 
Sb JVlohammcd,A'.P., TN.irinikkadu 
Kavarathi islalid. 	: 

Ahoob*ackerP;.P,, ae 43: 

SbI-1àjzath 1K.P. Pa!Iipurá 
Kavarathi Island. 

Aboobacker P.K.., age 34 
S/o lathahulla,.Puleenakeel 
Kavarathi Island. 

Jchangeer A.P., age 32 
Sb H a meed, Al iapura 
Kavarathi lsluid. 

Slajahán B. ' jige 35 
Sb Kid;ave, 1aday1 
Kava:rahi Island. 

(B\' Ad\od 	N4r.1d.Gangesh) 

• 	VersUs 

'1 he Adrninistrafor 
Adijinjstratib bf the UT of Lakshadweep 
(a'arThi-682 5.55. 

bi icctor of Painhayats 
P1t)l1 t f :anchayats 

Admu1isti auon of the UT of Lakshadweep, 
Kavdithi-68 '555 ** 

•, 	 * 

1ert dIScience & Technology 
Union 1'6rrit6I,' of Lakshadweep 
Kavaathi-62 555 
rprescite1d by. its Direqtor 

\/i1age (Dweep) Panchayat 
Kavrathi 1sànd represented by its 
I;xecutiVe Offlccr. 

(By AdvQçatc; Mr.S.Radhakrishnan) 

Applicants 

Respondents 



t4:L4. 

22. uA327/2013 

I. 	larook,gc4.O 
Sb Kunhiko9.a, Pulippinakkad, 
lKa\'arail -n I slând. 

timmer Farook ae .8 
Sb \'.P.Kasnii; Kartholapura, 
Kavarathi TslPd. 	 Applicants 

(B),  Advocaic: Mr. K .13.Gangesh) 

Versus 

The Ad hi in i st1rator 
Adni i nistraton of' the UT of' Lakshadweep 
Kavarath i -682 555. 

2 	Dii ((Aol Ol Panchayats 
Dcpartment of' Panchayats 
i\dministi UIofl of' the UI of Lakshadwccp, 
kav a : ' - athi-82 553 

Dl)aITheniof'Envi1:onment & Forests 
Uhidn . .....crrifo' ofI..akhadweep 
K.avarath i-682. 555 

\'illagc (Dwcep) Panchayat 
Kavarath i Is] and represented by its 
Executive Officer. 	 Respondents 

(B),  Advocalr c: Mr.S.Iadhakrishnan) 

23 	A 28/2J3 

I. 	Si l.u:j,l  CY., age 34 
S/o Mhaniooçi I-aji, Chendipura, 
Kavarithi:. 

Sainul Hamccd:P.P., age 39 
Sic Attai K.P., Pokara Chepura I-louse, 
Kavcirctihi.. 

N4ohamicd IK.P., age 35 
Sic Ila hizath'13I., Karutholapua House, 
Kavriihi. 

P age 4i 
S/o M6haiThed, Pa1la6n I-louse, 



45 

• 	
Kavai 

QcF I 1 1 Pappadam House, 
Lavaiat1n 

(By Advocate Mi 	Gangesh) 

Versus 

Applicants 

1. 	The Adiinistrator 
Adiiiinistiation bf the UT of Lakshadweep 
Kavcrathi-6'82 555. 

2.Diretor of 1anchayats 
•Depart,ment ; pf Panchayats 
Admnistiation of the UT of Lakshadweep, 
Kaydlalhl-682 55 

3 	Diiectoi oT Lducation 
idtoate of Education, 

Administritioii of the Union Territory 
or Lakshad\vëe, .Kavarathi-682 555 

4. 	Yi!lage(D.Weep) Panchayat 
Kavciiaihi Island iepiesented by its 
Lxecutive OIIcei 

\'ocate M S 1adhaki (By A 	 ishnan) 

24 	ÔA3/20L13 

1 ' 

Thfiva Beeum M M , age 38, 
Wo faum Razeed, Madeena ManLil, Kiltan 

upei vi SOl, aol1 fwi sling Centi c Kit tan 
l)sli id. Panchayat, Kiltan 

2 	Shahut Ilameed P K , age 50, 
S/a Saycd KE?ya P S , Thottathakkaia 
Stoic Kcepei Gum Cleik 
Coil 1 wisting (entie Kiltan 
l.1)isti id Pancbayat, Kiltan 

3 	F Krzeenudcen, age 33, 
S/ Syçi, Ab'dfla Koya, 
Kundarnkulapi, Kiltan 
lielpei, Coit lTviisting Centi e Kiltan 
!)istiict 1ahc,hayat, Kiltan 

Respondents 

App! icants 



3. 	The Chief Executive Officer 
District Panh'at Unit 
Kiltan, Union Territory 
0 Lakshadweep-68 557 

(By Ad,vdcate: Mr,S.Iadhakrihnan) 

25 0A331/2013 

Respondents 

Iii K ae 

	

sin 	;C., 	34 
S/ó Sa'.eed Mbhrnrnad AM. 
KttiI.mhatta (I-louse), Agatti Island 
UT6fLakshadveep. 
Woçking as çaal labourer in the Department of 
Sc ienc & Tedihblogy, Agatti, Lakshadweep. 

1 lyderP. 
S/a Sayeed Buhari Haji U. 
lp!kathppçia (:Flouse), Agatti Island 
U oç Lkhd weep. 
Wai king ascasuai labouier in the Department of 
Sc ieric & Technology, Agatti, Lakshadweep 

39 
S/c Hi 
Kunnbiycl Hbuse, Chetlat Island 
Y1 pf Uakh1v'eep. 

orkihg as cial l.bourer in the Department of 
cie'iice & TChiiology, Agatti, Lakshadweep. 

iaJ 	1ç1 : .,.age 27 
Sb Siloys \. 
Kuriyahiyjoda (I -louse), Chetlat Island 
IT oft akshalvep 

a casia 1tbouier in the Department of 
Siêé L c1iio1ôg 



S 

(By 

11. 

7 

 

 

 

"-7 

Applicants 

kose, Sr. & Ms.Daisy I.Daniel) 

I 

) 	 I 	Veisus 
:• 	;: 

)T of Lakshdeep, Kavarathi-682 555. 

Chairperson 
Village (Dwep) Panchayat, Agatti-682 557. 

Chairperson 
villageDwep) Panchayath, Chetlat lsland-682 554. 

The Junior..Scientific Officer 
Depai trnent df Science & Technology 
Chctlat-682 554 

The Junioi Scientific Officer 
I3cpaitment of .cience & Technology 
Agaui-682 57. 

6. 	Director of Pachayath 
Department of Panchayath 
Kavarahi-682 555. 

(By Ad\octe: Mr.'S.Radhakrishnan for Ri ,4,5 & 6) 

26. 0A3332013 

I . 	S.F IIaris 
S/o.i'aIurhi 
Sailanivapura,Ki!tan 
I;àkshàdweep 

K.Azhar 
S/o.Sayed Buhari 
1<uiiyathi vodu, Ki Itan 

A'.'Ahand 
S/o.. 1 pkioy 

Iiflap\11 a, 1i1tan 

(By Adv9cate Mr N/t I Haiiraj) 

Versus 

Re spoti dents 

Applicants 



F 	 it 

Admiwstiatci 
Un ibpi ii itr' of Lakshadweep 
Kavai atti 

2 	Dncctoi ofPanchayats 
Union I cii itoly of Laishadweep 
Kavaiatti 

3 	Sub Divisional Officci 
Kiltan Island, Union Ten itoly of Lakshadweep 
K lit an. 	:• 

4. 	Director, 
Seryics,. 
U 

	

F of Lakshadwccp, Kavai ani 	 Respondents 

(By Adv 	c: rRädhakrishnan) 

27, 	OA'344/2O13 

IKassim A .  
S/o.Attakoya PP 
A Ilyathara llouse, Andrott 

2. 	Jalaluddin N 
/o Attakoya N P 

Ndngummada House Andi Ott 

3 	Mohammed I lassan C E 
S/O:KLinhikOyaSVP 
1:dayakkal;F1ouse, Andrott 

Mohammed 1afeek C.K 
SioKoya K.0 
Chcriya Kakkanal 1-1ouse, Andrott 

Mdi mmed.Kàialuddin M .K 
Sb hihabuddin Pookoya I hangal 
Mayarakl<ada I louse, Andi Ott 

6 	Mohammed Bashcei C 
Sb Pookoya 
I davakkal House, Andi Ott 

7. 	N o ótru l IIasiri A 

S/gi'iailay:ai<Oya.U.K 
Attalada I louse, Andiott 



8 	Mui shida Becgum C N 
D/o Late Shatnsuddin Thanga! 
Chemayath thlakath, Andiott 

(By Advocate Mi B Gangesh) 

/eisus 

1 	I he Admninisti awl 
Administi anon of the Union Territory 
of.Lkshädveèp, Ka\'aratti - 682 555 

Director of Parchayats 
Depai:trnent oi1anchayats 
Administi ation of the Union Tei i itory 
of Lakshadweep; Kavaratti —682 555 

J)cpartrpent of E1ectnciy 
Un on 1eriitpr ' of Lak shadweep 
Kavarath 	6:82555 

VII Iag (Dvce  Panchyat 
AndiOd Islarj iepiesented by its 
Lxccutvc OITicei - 682 552 

(By Advocate Mi S Radhaki ishnan) 

28 	OA 345/2013 

I. 	Ayshomma 
Dio lIamsà, Ell:âhetta House, Agathi 

2. 	Befathumñ.1. V 
1)/0 :uKsm .iK0Ya, Puthaiiveed House, Agathi 

3 	Kadecja'P K 
IN Koya J 1san,Punakad House, Agathi 

I 	\ 	
If 

4 	Abcl'ul MuihaIiIMK 
Sb Attakoyi, Mayarnkakada House, Agathi 

5 	Abdul Shukdoi 
S/OLate UsaJif..:. 
Melaillarn House, Agathi 

6. 	HdyathiJ1t M K 
Sb Aboobacke.i Koya V K 
I\4akkashikakcic3a 1-louse, Agathi 

7 	k4anooi 

Applicants 

Respond ems 



NazerK 
SIo.Kidave 
Ku11 nikahiyapaç1a ITlouse, Agathi 

Shovkaihali M 
S/o.Ummcr 3 
v1akayachoca liouse, Agathi 

Sa&t Mhaii'thed 1 
S/PQ1oS'.a B 
Kcepati 1-louse, Agathi 

NaseerP 
S/o.Muthafl I K 
Pnhada I louse, Agathi 

Abooackci N.M 
S/o.Abdu! Rahman F 
JafeesJ4aizil, Agathi 

pth.il Salam.T'.P 
SIb'Chpuya Koya C P 
1 hkpnhiya 111am, Agathi 

AIoy1K. 
S/b,fylohammeçi Koya 
(ak1Kac1a 1-louse, Agathi 

AzharC 
S/o.Mohanined Koya T.P 
Chalald lad i-louse, Agathi 

1$. 	Ahoobacker K 
Sjô.S'ed Koya T.P .  
K ai thak,àd House, Agathi 

19. 	Sà'd1 	Y 
SIo.Lac lahriiad Haji KIl 



Kulalinoda i iopsc Agahi 

20 Syd!\'1on mined 
S . 	Abdulla P 
Mai 1ythoda' louse, Agathi 

21 Muhammcd Koya B 
/o Koya 

Biythabiyoda -Iouse, Agathi 

22. Nafeesa M.K 
D/o.Abdul.la . KOYa K 

• MoothamkaIlKa 1-1ous, Agathi 

23 Koya P 
SIoKuiih.ikqy. 
Pondinoda I louse, Agathi 

24 lKasmikoya K I 

Kanala1Imioda Puthiya 111am, Agathi 

25 Aboobackci U P 
Ii Mohanmed 

Uppathoda 146use, Agathi 

26 [adaiudheen \' 
Sb 	Koyass 

ahida Manzil, Agathi 

27 Kamiunnisa B P 
D/o Mohammed S 
13cI0; athiOdci I louse, Agathi 

28. iflñ'mbi M 
l)!ó.Aiakoyi. 
v1aiiyain Scviyoda House, Agathi 

29 HIci A P 
',Jo Sayed [3LihaI i 	F P 

iyapcippada 1 louse, Agathi 

30 1 athahudhe.-n M P 
5/0 Kiv 1 
4aiiui am Ilotise, Agathi 

31 SidikP 
Sb 	Mui.hukoya K 
Chei iyapappada 1 louse, Agathi 



37. S.yed Mohammed K.T 
SIo.\hooSa!aJ 

• 	K!anihithiyodâI-1ouse, Agathi 

38.1àiod P,P' 

• 	./d Sli ib&N46ha ll -limed 
1id!ram 1-louse, Agathi 

Abdulla13' 
S:/o..Fathahu1Ia  
t3iyashabiyoda House, Agathi 

Hajaromma T.P 
1?/o.Abdu! kaderkoya P.0 
.1'1.1eld41 Puh iyai I 1a11 , Agathi 

sQera' T 1K 
i)y1hIid 3 	• 
I hiiriIdaIIouse, Agath 

AhfB 
S/p i y.e d A Ii K 
I3iyahibi'oda I-louse, Agathi 

Mdi'iyambi B 

I2/o., 061 mer ç 
I3itbath66 House, Agathi 



Showkathali 
SIp.Lit. e Attakoya 
Sailaniyoda 1-louse,Agathi 

Nissa:mudhcéi:V.K 
S/o.1Iamza CK. (Laie) 
\/adak Kccla 111am, Agathi 

Cheri.ya Koya.A.K 
S/oI<oya P 
A1i1a:Kunnimiiiada 1-1ouse 
AgatI 

Mohammed Au ICJ 
Sio.KasiniKoya A 
Chcha1akapd 1-louse, Agathi 

SaydMolanned K 
S/b.Yousaf A 
1(unnupirni 1-louse, Agathi. 

(By Ac1\? 	iJ3 Gangcsh) 

Versus 

I. 	'i1. Administrtor 
Adiinisraliqn of the Upion Territory 

1Lakshadwdp, Kavaratti - 682 555 

Dcparmeit 'Agricu1ture 
Ui ion Territo:y of Lakshadweep, Kavarathi 
Represented bS'1s Director - 682 555 

D.iccioir 04 . an ~ pa 
Dimeit 1f anchayats 
Ad;iTh1tidn.ofthe Union Territory 
o1Lkjiäd\veepKavaratti - 682 555 

App1 i can ts 



4 Village (Dweep)Panchayat 
Agathi Island 	ciesentei by its 
Edjti',: 	.ffi 	68Q5 5,4 	 Respondents 

I 	 ç 

(By Acatd 	adhakishran) 

29. 0A34612013. 

 Ummc Farook Shaf 
S/o.Aboosala 
Malikakal 1-louse, Arninii 

 P.A Sayedal 
S/b.Harnzakoya 
Puthiya Ashroda House, Amini 

 fährnath Beaii 
L)Io Aharnèd, 	Malkakal House, Amini 

 Aharnedkoya. 
SR)JKoyakId'u,. Surambi House, Amini 

 \/áliyabi P.0 
I)/o.Anthuko,'a, Palliyachetta House, Amini 

 èb M.P. 
p/ -1ama Iv1al I ipura House, Kavaratti 

7 dya1VP 

Kaaratti v 	 Applicants 

(By Advocte: 	Gangesh) 

S 	 Versus 

 Fhe Adrninisiraor 
{dminitratibn of the Union Territory 
pf3iwep, Jçvaratti - 682 555 

I 

 Diqr ófPanchayàts S  
tfrir'it of Panchayats 

niirti àion of the 	Jnion Territory 
o:r.Lkshadeep:, Kavaratti - 682 555 



•.• 	--.. : 	.: 	 .----____________ -- ..-.. - 
) 	J 	J 	 I  

t 	 :f 	II 

iJi II. 	I 	 I 	I 

S 	 . 
3 	hpa diat i o1 

ahadweep 
, arath1',l1reedfl?/ Director of Education —682 555 

I 	 I 

4 	Ii1lage (Dwe) Panclayat 
AIrnini Island iepresented by its 
Excutive Officei - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavatatti bslrd repiesented by its 
Executive Oificei - I 682 555 

(By Advct 4i S adhakrishnan) 

30 	üÂ 347/201' 
I 	

I 	
1 

SuhaIabl P 
[)/o Kunhikuhi 
PaIlichaimilSe, Kavaratti Island. 

2 	Mahainoor M P. 
I)Io Hamzath 
Molakepui a YloTuse, Kavaratti Island 
................... 

3 	b iQ 

U11ikahap'hfa Kavaratti, Island 

4 	Prnina P V 1 '  

DI Mnaf 
Puthi!avedi, Kavaratti Island 

5 	Saiornma K P 
l),o I brahimkuty 
lee 1 ak och i ct 1 yapurarn 
Kavaiatti IslaIrd 	

I 

6 	
4Ip1I 

Ov 

II 

iiatti Island 

7 	3biA, ,' 	I 
pid çe iiakOya 
A'vappada House, Kavaratti Island 

8 	Beebi Aynpra 
Do Abdural1iiman 
AIynejuia House, Kavatatti Island 

I 	 I 

I 	II II I 
; 	I 	.i....I.j 	. 	. 

.1 

Respondents 



10 

12. 

.,- 	,.... 
' J 

f I  

Ramath B4rn B 
D/oAli 
Baliyali i-Iôue, IKavarati Island 

Sadihath V M 
[)Io Valiya Abduiahirnan 
Vadakkumelac.hadarn, Kavaratti Island 

Rhiyarnbec F P 
I)Yo Ahammed K P 
Thottthapura, Kavaratti Island 

Beefathurnrna B 
D/o Aboobackei 
Beeiamthoda, Kavaiatti island 

I 

Applicants 

Respondents 

13 
	

RähhiäTh Beegurn P.P 
[)/o.Attal K.P. 
1P6ch..iachepüä, Kavaratti Island 

t/Iaijanath 
[)Io Muthu Aynapuia 
Kuthippapcpuia, Kavaratti Island 

(By Adv1/II 1.,  B Gangesh) 

Veisus 

I'he Administratot 
Adiiinistiatipn ol the Union Territoiy 
oIL akshadwcep, Kavaiatti —682 555 

2 
	

Diicctoi (Sci'v'ices) 
Administi aton of the Union Feiritoty 
of Lakshadw1dep (Secretariat) 

KaVIattI? —  6555 
,tI 	 I 

bieEtoi of Ibdusti jes 
Uhioi I cii itoty of Lakhadweep 
Kavaiathi repiesented by the 
Duectoi of Industi ies 

(By Advocate Mi S Radhakrishnan) 



• 	 .: 	.. 

1.:. 

• 	 :•. 	 . 
•. 

oA3g/O13 

Ku1'u I 
Sb 	Shik I 

Noorumchetta I-1ouse, Amini 

Attaoya 	: 

Sto.Muthuko'a.: 
Surárnbi l-!ous,Arnini 

( ,1. 

2 

57 

3. . Anwar Hussain 
DIo.Essa 
Kotiapura I-louse, Amftii. 

4 	Sajitha BeegQm 
•.ayee 1tdul Ia Koya 
3eIi House, Ammi 

Handathbi : 
P/o 	i.koy 
Monakka!lachetta House, Amini 

lFassaihar 
S/o.M oham med 
Alimn'ifthett4:11ouse,, Amini 

7 	K C Nas 
Sb Jain.sa 
Kulvadachetta I-louse, Amini 	 Applicants 

(ByAdvdcate M E,1KB Gangesh) 

Versus 

I. 	The Admiijstrtor 
Ami,nistiiión of the Union Territory 
of Làkhadw.eep, Kavaratti - 682 555 

2 	Diiectoi of Panchayats 
1)epartmet olPanchayats 
Acjminitiattbri of the Union Terntory 

ladep 
162 555 

3 	'epatnent of E çuction 
Union Teriitoiy. of Lakhadweep 
iav.aahi rejresnted by 
1)irector of:lducation T  682 555 



I  

I 	 I 
•..;: • 

pq 

1 5  

'flae at 
its 

	

682 1554 	 Respondents 
SI• 

(By Advoèate Mr S Radhakhnan) 

	

32 	35012013 I 

Mohammed Hasan 	, 
Sb Abdu Kadar 
Mohapurakkad House, Andrott 

2 	Abdul Hassan 
SI.o.ttakoya :  
Ka!(, hatt House, Andrott 

. .Sayed.Moh.airned 
/oAboosa1a . 

Karchetta l-1se., Andrott 

MoharnmedHussain 
Sb Mohammed 
Ippathiyodá House, Andrott 

	

5 	iijuddeen, 

	

çetac1ouse, Andrott 	 Applicants 

By Ayct 	KB Cangsh) 

Versus 

1. 
Administration of the Union Terntory 
of Lakshaclweep, Kavaratti - 682 555 

	

2 	birector ofPanchayats 
I)epaftent f Panchayats 

iFapcn 1  of. the Union Territory 
pka)e.p 

55 

I 	 I 

	

3 	District PanI?ayat 
Kavaratti reprerted by its Chief Executive Officer-682 555 

4. Village (Dwèep Pánchayat 
Andrott Island represented by its 
Executive Qffic1er - 62 554 	 Respondents 

(By Advocate Mi S adhakrtshnan) 

I 	
I 



F.-Iassan 	. 
S/o.AttakOy. 
Kunjanattichetta, Andrott 

Yousaf 
S/o.P000ya 
Puthiya lddiyákka1 House, Amini. 

(By AdyOcaté M(.B Gahgeh) 

Versus 

: 

fl1e A'dmipirtor 
itt.tOn of the Union Territory 

Kavaratti - 682 555 

2. 	Director of Pànchayats 
Dartnen of Panchayats 
Ain1tfat. icr1.  of the Union Territory 

K'áàtti - 8.2 555 

3 	Ôartrnent of Women & Child Development 
Union 1 ci i ifory of L akshadweep 

ar Kahi 	. 
Repiesentd ly its Director 682 555 

4•Vi;1ag.(D''ej) Panchayat 
Aidibtilsland ;rëpreented by its 
ExeutiveOfflcer - 682 554 

\'il1ag (.\p) Panciayat 
Amini 1 1sland iepicsented by its 
h,xeCuti.vOffiCeT - 682 553 

(By AdyOctr 'Radhaishnan) 

34 	 3 
I.d/ 	 0 t 

r 

Applicants 

Respondents 



	

• - 	 --•----•---- . 

1 	Mohammed 	z Kha 
S,oPohjunhi 

 
Sb Säed 1To Hamiped koya 
Neelathpura Huse,Andrott 

ManOor Au. 
Sbo.Muthukoyâ- 	.- I  

Pent nve - lipura - HoLlise,i Andrott 

N'IOhamiied Fáisal 
S/q.S.id.decque. - 
Makkct 1-louse, Andiott 

(By Advocate N'IrKI Gangesh) 

Versus 

1 	he Administiator 
Admin.isti ation of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

2. 	.eparttrieradf'Aiuirna1 Husbandry 
Union 1 cii itoly of Lakshadweep, Kavarathi 
Represented by its I)irector - 682 555 

3 	bhirec6rf Ianchayats 
CL 

p;t'ritpf: P.anchayats 
Adnistrticnofthe Jnion Territory 
olLakshadweep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutivc Officer - 682 554 

(By Advocate Mi SRadhakiishnan) 

35 OA35/204 

1 	N4 < 46e 1 'i 
/b1 Kidavti' 
a'm1kkkáda 'F-1ouse, Agatti 

Applicants 

Respondents 



'I 

•2.  

3 

is 

	

: 	 . 

	

TPAhi,iad 	0 

S/.M.\'ousuf' 
Thekkuthiya Veedu,Agatti 

K. P. Homzakoya' 
S/o.Aboobacker 
Karnalmalmi.yoda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o.Sydubukhari 
KOridiñoda I-louse, Agatti 

.haráfudheën 
Sb.. Umieç Ella 
I3ee)'akuttiyoda flouse, Agatti 

\'.K.Mohamined Mükthär 
S/Q.Abdulla k.oya 
'adakk Kunninarnel House, Agatti 

Abdul Rahirnin, 
S/QJidicpqcJe S  

(By Advocat 	/Iil B Gangesh) 
- 	 1 

Versus 

I. 	j'hAdiiàtor 
AdministratiOh bI the Union Territory 
çfLakshadwëp, Kavaràtti —682 555 

2. 	L5epartmeiit'6f Animal Husbandry 
I,Jnion Ferit6rç olLakshadweep, Kavarathi 

[)irector-682 555 

Pi 
3. pchayats 

Departii1t of Paichayats 
Adiinistin, of the Jp1on Territory ot  

Kv.aratti - 6E2 55 

4. 	\/i1làge (J)qj3. Panchyat 
Agatti 1s1andLrepresentd by its 
Executive OMcØr - 682 553 

Applicants 

Respondents 



- 

I 	 ( 

62 

(By Adocate Mi S R'adhakusnan) 

36 	O A No 35412ö13 

Suharabi, D/o 	hark Kya 
Kakkanal House, 
Andtott Applicant 

(By Advocate Mi K B Gangesh) 

Vei sus 

1heAdministiaoi, 	I  
Administration of the Union Terntory 
of iJakShad\'ep, Kavarthi - 682 555. 

2. 	The Difctor (Services) 
Administiation of the Union Territory 
of l:;akshad.w.p (Secretriat), 
Ka\'aiatti 	682555 

3 	Dcpartmert QfAgiiculture 
LaksIiadweep, triiôtof 

Kavarathi - 682 555 
Rptod;by its DiretOr. Respondents 

,.II 

 te 	Mi 
.. . . 	 .._. ", . 	 •. 	 S  

(By Advoca 	Radhaki ishnan) 

37 	OA 355I213 

Mui.hikoya 
S/a Shaikoya 
Kakkanal I louse, Andiott 

2 
/o7Asinai  I  

'?.tthnadt 	jndrott Applicants 

(By Advoate 	4t 1b3 Cjangesh) 

Versus 

1 	1 he Adrninistiaor 
Admnisti ation pf the Union Territory 
of Lakhadweep, Kvaratti - 682 555 

•I••.i5iS 	
. 	 . 	 I 

II 

S 



38. OA 356/201 

 I-ajai:o.mrnabi 
I)/o.Koya 1<idaye M 
ThithiyapdaHouse, Kalpeni 

 
(1 

M.K Cheriyakpya 1 1,  
SLiQhamcdKoya Haji 
Malmikkatad 	IT-Ipuse, Kalpeni 

(By Advocate: MrK.13 Gangesh) 

I 	
• 	 Versus 

The Administrator 
Adm)nston pf the tJriion Territory 

,1.akswp, Kvaratti - 682 555 

2 
•ItI 	- 

Diècto ofPanchayats 
Jep 	trhnt dl Panchayats 
j\diinitrtion ol the Union Territory 
c' ,ks1çlweep 
kavaatti - 62555 

 Villàe (E\vejJ) Ppchayat 
Kalpeni Island :çepreserued by its 
Excui.ive Offqer - 682 552 

(By Ad,'ocate Mt S Radhkrishnan) 

39. bA37/2O,1' 

1 A K Abdul Salab 
S/WC, 	S. 

I 	 ( 

1,1 	'I 
.5 	. . 	 . 	 . 	 . 

- 	
J_.......... . 	. 

Applicants 

Respondents 

Dièt6flOii, Shippirg,& Aviation 
Uerritdr:d.f Uakshad.veep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Andrott Islandrepresented by its 
Executive Officer - 682 554 

(By Adycte: Mr.S Radhakrishnan ) 

Respondents 



 

 

ri 

5 

7 

ME 

 

 

Alikakada 1ôue, Kalpeni 
II 	 I{ 

4 
tI 

Macdui, P.â1peni 

P 1Sakei Hissin 
S/a Mohamme1 Koya 
Peechiyath Hoe, Kalpeni 

Abdul .Latheei 
S/o.PaI!ath Kuihi Koya 
Nenempappad1House,: Kalpeni 

Attakoya 	 I  
S/a Kasmi 1K.pya 
K0nhipuva1ci146use, Kalpeni 

Abdul Nase 
S/a Muthu Koya 
MalmikakaSla 1-!'ouse, Kalpeni 

M.K Kha!e.'L 
S/a .1-I amza 	y 
Malrnikakaçla House, Kalpeni 

Mohanimd 1Jser 
/o Mohammed Koya 

Peechiyat! Elouse, Kalpeni 

M ebIahima 
/o Iai Ko'a 

Marnme1 House d  Kà!peni 

CberiyaKoya: 
So Ahrned 
Nediyam 14ouse, Kalpeni 

ya 
So Kunhi Koy 
Chciyapwkad -1ouse, Kalpeni 

Abol3akei1 
Soh11' 
Kakiidda1 	ise Kalpeni 

I 	.. ........... 	. 

tcasi1ni Koya 
S/o \Kuhhi Koya 
N461h11ka6n11a1 House, Kalpeni 

S 



J  

65 
I 	 II 

I 

14. 	u1'LaiIi 

Kalpeni 

15 	Abçlul Hakeem 
Sb Cheriya Koya 
Melachedarn I-louse, Ka1peni 

16 	14ajirommabi 
[)Io Kasmi Koyai 
Akkara I louse, Kalpeni 

H 
17 	Huthaircth 

Dbo Abbas 
Arakalai Hod, Kalpeni 

18. 	Rasheed 	I  
Sb Koyarnrrta 
Manjiyenarn House, Kalpeni 

19 	AbdulGafooi' 
Sb Kasmi (oya 
Kadapuraihaillam House, Kalpeni 

11 	 I 

I?1 	
i 

20 	MC'i1oya 
Sokoya  
M;e,.c1 Hi 

I

se,, Kalpeni 

21 	1 	Saflya 
1)/b Moosa K C 
Puthiyapuia -Iouse, Kalpeni 	 Applicants 

(By Advocate Mi K F Gangesh) 

Veisus 

I 	1h Administiator 
drn Is*atlon of the )nion Territory 

dLakh4dweep, Kavarathi - 682 555 
.... 

t I ll 

2 	barnerit of tAgi iculture 
Uribn ferito' of Lakishadweep, Kavarathi 
Reprented by  its Director 

3 	Dirctoi of Panchayats 
Department ? Panchayats 
Adinin...tratidn Qithe Uhion Territory 
0 f'I akshadweep, Kavaratti 



. 

4. 	Viligey(I'p. iancn'a 
(cJfM.L A 	t..Is1and representd 

Exequtive Officer 

\. 
(By Adctë::Mr.S Rdhaki$i 

40. 	O.A':358I2O13 

Abdul Latheef 
Keela Vill.ttom; Amni Island 
Lakshadveep. 

(By Ms.Shahna Karthikeyan) 

its 

Yersus 

Village(Dwcep) Panchyath 
Arnru Island 
Represented by the Chair Person 
Pin-682 552 

Sccry 
Department of Panchayath, Kavarathi 

 
j:: n pl oyment and Training 
Jniñ Territbry: of Lakshadweep 

Kavarathi 

(By Advoc :Mr.S.RadFiakrihflafl for R 2&3) 

41 	0iI2013 

Muthuibà° 
MarnpraiHos 
Arnini island, Lakhadweep 

(By Adv(oca1e: Ms.hahna Karthikeyan) 

ersus 

V.ge'([)wep) Panchayath 
Amni 1land 
:jeesEntecI b:the Chi;r Person 

685'52 
•_ 

2 	ebrthy 	I  
t4rtment of' Panchayath 

affii-62 555 

Respondents 

Applicant 

Respondents 

Applicant 



r 	 .r 

¶ 	III.•II 	 Ii 

3 	1rtpr 	I  
ei ht 

Jiof ferritO1 of Laksladweep 
1('aii- 62555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathüla B.P.agd 35 yars, 

Sb. MohmrnedKoya T,N., 
Labourr,. Kiltan; Residing at 'ali'apura House, 
Kiltan Island 

(By Advocate Sri P V Mohapan) 

Versus 

 
UT,of 
Kvàrátti682: 5.55, 
.Electrical.I)ivisiofl, Kavarathy. 

.I)jreçtcr Of.Paichayat ,  
De"Oaiftrn eniibf Panchayat, 
A1ripiisf1 alion Qf UT of Lakshadweep, 
Karad - 6g2'555 
it

Ii.  

3 	TH&Eecuti1, e Officer, 
Vjilg Dwee Panchayat, Kiltan-682 557 

(By Advocate Sri S Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M V , aged 28 years, 
Sb E Seei ikoya,Labburer, Animal 

11 Husbandry Unit, 1ltan, Residing at Moulana Veed, 
Edayakal Kiltaivi and 

(By AdSi I P 	4ohanan) 

Versus 

Th' Adrninitator 
IJ[ of Lalshheep, 
Kavaiatti-682 555 

2 	Drecwr of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



- 

Dep4itrnent 	Panchayat, 
Administration df UT çfi Lakshadweep, 
Kavratti6855 

3 	1 he 	 ri'dtyj 	Surgeon, 
Office of the VeterinaiyAssistant Surgeon, 
(Ammal Husbandry Unity), 
Ki Itan Island, Laksha0wep-682  557 

4 	h Chaiipero, Villag Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sti S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qübisb, Sb. SinudAbid P., aged 27 years, 
Malikakal,.Kiltan, Lj.i. of Lakshadweep, working as 
Casual Labouiei, (Liive Stock Inspectors Trained Labour), 
Animal I Iubandiy Depaitment, U.T.of Lakshadweep, 
Kavaiathi 	 Applicant 

(By Advoçatc M's laisy I Danie1) 
J 	J.I 

1 K - 
Versus 

1 	1 he Adrninistrtor, 
Uniofi Teir1itoiy of LakThadweep, 
Ka'arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 682 5517 

3 	biiec ti of Arimal Hus3andry, 
1JII of hakshadweép, Iavarathi - 682 555 

4 	S 	ctor oachàiath Department of Panchayath, 
Kavarathi -( 682 55 	 Respondents 

[By Advkate Sit S Iadhakiishnan (RI, 3 & 4)] 

45 	6AN0 366/2O13 	
I 

Mohammed Kasim 
Sb Sar'eed 
kannipura Rôu 
And rott. 

2 	Mhanind I lussain K C 

1 	 '1 	 1 



3. 

(By 

Versus 

2 

3. 

5. 

31 

'I 

The Administrator, 
Adrninistral.ipnof the Union Territory 
of Lakshadweep, Kavaràthi - 682 555. 

The [)irector ofPanchayats 
Department.o.f Panchayats 
AdrninistrtiOri of the Union Territory 
jLakshadweep, Kávaratti - 682 555. 

li}hadweep I)eveloprnent Corporation Ltd., 
Port CoritroI 'tower, Andrott - 682 554 
Represented by its OfFicer in charge. 

[)irectoratc of Ar & Culture 
Adrninistiation f the Union Territory 
oiLakshad'.vci, Kavaratti -682 555. 

e Reprsented b its Director. 

I)iicctdr 61Aiicu1ture 
1epartrner of Agricul uie 

.i 	l... :1.. inigniofiPf. t Un ion Territory 
cjLaksiadweep, lavattti -682 555 

Village (Dweep) Panchayat 
Andiot Island icpicentd by its 
Fixëutive dffiCr'- 682 554. 	 Respondents 

Advocatc Mi S Radhaki ishnan) 

0A368/2013 

Na'llakoya, aged37 years, S/o. Pookunni A, 
o Puthiy 	kadai Clttap -luse, Andrott 

dIkai4ed If years, S/o. Sheikoya Thangal, 
Kaun 1eth HQuse,Adrott 

I i 

(By 

Applicants 



10 

I . 

3 S4'ed M9h 	ed 1 S4hihtbLidheen Thangal, aged 28 years, 
S/ô Stoa fhna, Kaideth House, Andrott 

> 

4 M9I1áin1rfed 	 ged 23 years, 
Sb 	hei'koThaia1,' 1.andeth House, Andrott 

5 Mohartimed Salim, aged 44 years, S/o. Kidave A, 
• Phàa1HöUs,. Andrott. 

 Khair, aed .32. 	afs, Sbö. Muthu, 
• Puleenakeel HOiis 	Kavaratti. 

 Abdull5ari, aged 34 .year, Sb. Hamza Koy, 
MÔnakjall4ouSe, AmI11{1. 

8 Sayed Koya, aged 44 years, Sb 	Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Adoeate Sri K B Gngsh) 

Versus 

I I he AdminisUatoi, 
Administi ation of the Unon Territory of Lakshadweep, 
K'rtti-682:555. 

2 1)iiectoi cfPanchayats, 1  
Lepairnent o' 	anchayats, 
Adrnrntation 1  of the Union Territory of Lakshadweep, 

v4ti 	62 555 

3 [)eart nen of Agiiculture, Union Territory of Lakshadweep, 
Kavarathi, Repre,sented by its Director - 682 555 

4. V.i1l age (1)0) Panclayat, Andrott Island, 
N. rereséInted by its Exec.utive Officer - 682 554. 

5 Village (Dweep') Pdnchayat, 
Kavaratti Island, repre'ented by its 
1 xecutive Officer - 682 555 

6 i lag 	(Dweep)janchayat, 
Arn 	41&3d ipeseri1ed by its 

... ! 	H Respondents 

(By Ad'ocate Si i S Radhakrihnan) 

47 OA 36972013 
:..N• 



• 	'°iiE 	 .. 

II 

17.1 

1 	Sulfe1er, ag3ed'42 years  Sb Sayed Mohammed, 
I 	 I I 	iJ 

2 	Mohammed 	aged 44 years, Sayed Ismail, 
Kerakkada House, Andrtt 

3 	M9hamrned'}Iussaln, aged 48 years, S/0. Nalla Koya, 
Pallipputa IIoue, Andrcith 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath 1-louse., Andrott 

5 	Cheiiyakya, aged 32 years, S/o. Nallakoya, 
Peruma11y House, AndrOtt 

6 	Noorul Ameen, aged 36 years, S/o. Shaikoya, 
andath Puthjya Tuia House, Andrott 

7. 	H am''zako)'a, ag:ed 2 yArs, Sb. Koya Kidave, 
Chekkai akkad House, Andrott 

8 	Mohammed asim K, agd 37 years, Sb Ahammed, 
Ayrada GlIF&Ua 11se0 -Andrott 

9.  u1aimai, aiged 33 years Sb Nalla Koya, 
N'nairpaia Hous, ndrott 

0 	Mohhdinied FJusaip, aged 30 years, S/o. Pookoya, 
Pattakal Katt 11ousd, Andrott 

H. Mohammed icasim A , aged 39 years, Sb Yousuf, 
Amrnel.am 

12 	Pookoya, aged 45 years 1 1Sbo Sayed Koya, 
Kunnel House, Andrott 

13 	3heeL ed41years, $bo Koyamma A, 
andai th 1oi.is, Ahdrott 

I 	 I 

14 	Mae1Sha aged 34 years, S/0. Thang Koya, 
Ketiëry I 1fiatam, Pokkad House, Andrott 

II 	I 	 'I 

15 	S'ed S1uhabp1hin, aed 32 years, Sb Koyamma Koya, 
Shaikinte eti1 Padipura, Andrott 

16 	 Ali, aged 27 years, Sb Kunhiseethi Koya, 
- 	PuthamrnadaIiIt1ouse, Andrott 

r 	1' 



:.
gr  

72. 

17 	Soudabi 1(.0  P, aged 29i years, DIo Attakoya, 
Kudambattu, iei lyapura House, Andrott 

18 Mohammed Kaim age443 years, S/o. Sayed Mohammed, 
Pappet House, Andrott 

19. Kareern, aged 28 years, 8,  /6 t Koyarnmakoya, 
Aliyathara Hous, Aridrptt' 	 Applicants 

(By Advocate Sti KB Gangeh) 

I 	
Versus 

I he Admirustiator, 
Administration p1 the lnion ferritory of Lakshadweep, 
Kaaratti-682 555 

2 	Diiectoi of Panhayats, 
I)cpaitment of Panchayats, 
.AdmistUn oithe Union Territory of Lakshadweep, 
Kavaiatti - 682 555 

3 	\i11 	 Pa age (Dvee) nchayat, Andrott Island, 
repsnted by its Eeutive Officer - 682 554 	Respondents 

(By Advocate St i S Radhakrishnan) 

48 0A370/2013' 

1 	Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 14ouse, Kavaratti 

2 	Musthaf a, ad1 36 year, S/o. Hamzath, 
1J 11ikanapurl louse, Ka\'aratti 

I 	I 
3 	ip1agç 37 years S' /o. Koyamma, 

Chath9ç1a P-Idus, Kvaratti 

 1 Shapieen, ed 30 years, Dbo Khamar Khan, 
Sainabtyoda Hquse, IKavaratti 

...... 
Aha:b'ig4i3 e6 yëars,D/o. Ha.rnzath, .
Keelakochai5ura HOuse, Kavaratti 

6 	Shameena ag1 36 years, DIo lbnu Maja, 
Valiyali Housb, kavaiatti 

7 	MooiaW ád 36gears, bio Hamzath, 
BadiF1us, (avarati 



13 

• 	 . 	 . 	•: 

8 	Ramla l3ccgurn agLd 34 years, [)/o Kasmi, 
Muthihivoda IiOusc, Kavaratti 

9. M11;jeb Rahmà:n aged 3ears, Sb. Abdul Khader, 
' \lonapui akad Hou, Kavaiatti 

(By Advocate Si i K 13 Gangesh) 

Versus 

The Administrr, 
Administration [ the Union Territory of Lakshadweep, 
Kavaratti-682 5•5 

Director of.Pancliayats', 
Department. Of Pancha'.ats, 
A1niinistr4i0ii of the Union Territory of Lakshadweep, 
Kavaiatti - 682 555 

[7.t0tt dfMdica!and Health Services, 
Union I u i itoi y of Lakshadweep, Kavat athi, 
R.ercented by .. its .Dirctor - 682 555. 

Village (Dyp) Panchayat, 
Kâvarthti Iln iepresented by its 
Nxeeutive orncr - 682 555. 

Village (Dweei) Parichayat, 
Andiott kiand icpicsented by its 
I xccutive OIflcci —682 554 

(By Advocate Si i 	Radhaki ishnan) 

49 	OA71/2O13 

P. Naseer, aged 35. 	Sb Kunhikunhi, 
Pall ichäm IRyus Kavai'atti. 

1 1 .1. N.secr.. 	3y; rs, Sb I-Iamzat.h, 
Puthiyà II1aii, . Kvaraui. 

PRamla l3ccgum, agcJ 34 years, [)bo Kunhi Koya, 
loovumcda I louse, Kavaiatti 

App! icants 

Respondents 



bana BCL gum aged 24 years, D/o Alt, ha  
I hekk NicLi 111dm Kavajatti 

ikahi, aged 43 years,:DIo Kojan, 

PUthiya 11lapi.IKavaratti.. 

Abdul 	 Sb Mullakoya, 

Sarahiyoda House, Kavaratti. 

(By Advocate: Sn K.B. Ungesh) V 

V e rsu S 

Applicants 

5 

6 

7 

1 . 	The Administrator, 
Administi ation ol the 
Union 'lcrntoi:y of l.akhadweep, Kavaratti. 

2 	Dcpai tmen( ol Animal Husbandiy, 
Ubion l'erridrf Lakshadweep, Kavaratti 

represented by ils Director. 

3. 	Directoi oF Pathayats, 
1)epaiimcntoFPanchayatS 
AdminislxatiOi of the 
Union lcrntGry of Lakshadweep, 

Kavaratti, 

4 	Village (Dwccp) Pcinchayat, 
IKavcuatti island iepiescnted by its 

tiVeOfftc'r. 

(By Adv)cate Sn S Radhakiishnan) 

50. O.A No. 31212.013 

Juiiialudlieeii Sb Abdulla U C 
Mudakkiyoda Huc, 
K ad a iii at. 

(By Advocate Mi K 13 (jangesh) 

Veisus 

1 he Admimsti1itoi, 

Administi ition ol the Union 1 erritory 
—682 555. 

2. 	l'h Director (Srvices) 
Administiation oFthe Union 1enitoiy 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti 682 555. 

3. 	I)epartrnent of Weights & Measur'ers 
Union Teritoiy of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. R.d.h.akrishnan) 

51. 	OA 373I20.13' 

Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Ummerthakkada House, Andrott. 

M.M. Mohammed Ibal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administ.ator, 
Administration of the 
Union Territ'oy of Lakshadwee'p, 
Kavaratti .-682.5 5.5 

2. 	Director of Pa'nchayats, 
Department of Panchayats, 
Administration of the 
Union Territotyof La.kshadweep, 
Kavaratti,-6 82:555 

I)epartnient of Science & Technology, 
Union l'erritOy of Lakshadweep, Kavaratti 
represented by its I)irector.-682555 

1:nvironiflent Warden, 
Department of nvi.ronment & Forests, 
Andrott-682

, 
 554. 

Village (Dwep) Panchayat, 
Androth Island represented by its 
Executive Omce682 554. 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 

Applicants 

Respondents 
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52. 0.ANo.380t2O1:3 

Nasar P. Muharnmed Nasar 
Sb. Nallakoya,. 
Puthiyalh I-louse, Androth Island 
Union Territory of Lakshadweep - 682 .55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

V rs us 

The Administrator, 
Union Territory of Lakshadwep, 
Kavarathi Island - 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Department 
Union Territor' of Lakshadweep 
Kavaratti IsInd - 682 555. 

Plant Prdtection Officer 
Office of the Plant Protection Officer 
Androth, 'Union Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA. 381120:1 3 

B. Saidali, S/o l.te Mohammed Koya 
Palliyach'etta, Banday'am House, 
Agatti IIand, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthuko'ya Kattampalli Poomada, 
KalkkTTdiyo'da I4Ouse, Agatti Island, 
Union Thrity of Lakshadweep.. 

K.G. Ja.maliddin, Aged 40 years, 
S/o late Umii, 'Mtithoda Kandawargothi House, 
Agatli lsInd, Union Territory of Lakshadweep. 



.7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelail lam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkuinar) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Parichayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of l.akshadweep. 

The Executive Officer/Special Officer, 
Village ([)weep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, S/o. Junies T., 
Bus Helper, [)istrict Parichayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul RasakK.C., aged 37, 
S/o. Kasmikoya P.P., Bu:s Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M.., aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleaner,Yistrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshadwep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
I)istrict Panchayat, Kavaratti —682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. 0A38612013 

	

1. 	Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

	

2, 	A. Ismail, agd 45 years, Sb. Eassa, Andrati Yoada, 
Amini lsland,Union Territory of Lakshadweep, Pin —682 552. 

	

3. 	Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory olLakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Islandjjnion Territory of Lakshadweep, Pin —682 55.. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory ofLakshadweep, Pin —682 552. 
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t Abdul Sa1an A., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Amini Island, Union Territory of Lakshadweep, 
Pjn - 682 552. 

Nooru! I-lassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Ain:ini I1nd, Union Territory of Lakshadweep, 
Pin 682 552 

Jalal B.M., 80
.

ged 31 years, Sb. Khader T., I3ahija Manzil, 
Thattanoda, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Ainitii Islarrd, Union Territory of 
Lakshadweep, Pir; 682 552. 

Nafèesath U. aged 35 years, DIo. Eassa Kottappura, 
Unnarn, Amini Iland Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory ofUakshadweep, 
Kavarathi 682 555, 

• 	 represented by its Administrator. 
N 

The [)irectot of Pa.nchayaths, 
I)epartrnent of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayth, Arnini, rep. by its Executive Officer, 
Amini Island i  Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)wee) Pahchayath, Arnini Island, 
Union Territory ofLákshadwèep, Pin —682 555 5  
Representd by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013, 

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed .K., Puthiya Pandaram Kiltan. 

2. 	Mubaraka Banu, aged 27 years, D/o. Ibráhirn, 
C. Lavanakkal House, Andrott. 



3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. (i.ngesh) 

Versus 

The Adrninistrtor, 
Adrninistratioi of the Union Territory of Lakshadwcep, 
Kavaratti— 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)epartment of Animal Husbandry, Administration of the 
Union 'l'crritor'y of 1-9 kshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (I)wep) Panhayat, 
Kiltan Island, rpresented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott 1sland represented by its Executive Officer-682 553. 

Village (I)weep) Panchayat, Arnini Island, 
represented by ,  its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radikrishnan) 

57. OA 390/2013 

C.N. Abdul Fakeein, aged 38 years, Sb. Koya, 
Cheriyannallal 1-louse, Kalpeni. 

K.I. CheriyakoyaK.C., aged 48 years, Sb. Pookoya, 
Karupathaillrti Floise, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhanka.kkda I-louse,Kalpeni. 

C.N. I1abuabi, aged 50 years, D/o:Attakoya, 
Cheriyannallal House, Kalpeni. 

Hameedabi, áged 41 years, Dbo. Rainalan, 



Pakkath lIouse, Kalpeni. 

A.T. Sheehmbi, 42 years, DIo. Harnzakoya,' 
Athanam Thotam House, Kalpeni. 

A.K. Muthubi, aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandarnkalam House, Kalpeni. 

9, 	i3ambathi, aged 43 years, l)/o. AharPmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam 1-louse,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura I-louse, Kalpeni. 

Humairath P aged 42 years, 1)10. Sayed, 
Poodiyath 1-louse, Ka1peii. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda I-loUse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Iaffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader; 
Maral House Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
N4ayarnkakkepura House, Kalpeni. 

C.G. Naseemna I3eegum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachanan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamka!a.rn 1-louse, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala House, Kavaratti. 

1-lussain Mi, aged 35 years, Sb. Nallakoya, 
Chettipura I-Iousc Kavaratti. 



- 

Jaffer, aged 3.yea.rs, Sb. Hasan T.P., 
Kaladi HousKavarati. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura F-louse, Kavaratti. 

Kadisha, aged 55 years, I)Io. Aboobacker, 
Kunninamel I-louse, Kavaratti. 

Rahrnath, aged 38 years, DIo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, DIo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbegu.m, aged 31 years, DIo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jamecla, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha11am, Kavaratti. 

Noorul Ameen, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapua House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
B iranthoda l-loue, Kavaratti. 

MohammedaliT .P., aged 35 years., 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilarn 1-Iose, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonarn I-louse, Kavaratti. 

37. Mohammed Rafi, aged 37 years, Sb. Harnzath Haji A.P., 
Molokepura I-louse, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/c. Kuji Seedi Koya, 

Puthiya Alikorn, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura I-louse, Kavarätti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur 1-louse, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Thararnrnakepura I-louse, Kavartti. 

Faizel Hussain, aged37 years, Sb. Shahul Hameed, 
Pal arnkakkada House, Kavaratti. 

Najumudeen P., aèd 36 years., Sb. Shamsul Noor, 
Pallicaham I-louse, Kàvaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Urnbiàpura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/c. Mohammed, 
Chamayathapuia I-louse, Kavaratti 

K. Abdl Rasheedu, aged 42 years, Sb. Harnzath, 
Kunhiiyoda I-louse, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. 1-larneed, 
Chandipura House, Kavaratti. 

M.T.P. 1-labeeb Rahmat, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavratti. 



- 	- 	 - 	
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Moorninath, aged 37 years, DIo. Kidav, 
Ne!iyarnpura House, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
Tha1ee.1<epuraI -Iouse, Kavaratti. 

Sayed Abdu1.aheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Umrnarnanoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, DIo. Hamzath, 
Ulikanapura Mouse, Kavaratti. 

Sayed Abdul Ja1ee1, aged 39, Sb. Aboobacker, 
Puthiya I(unnmka1arn, Kavaratti. 

Muhsin, aged 38 years, S/o. Koyamma,. 
Kunnumpwa House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoyà, 
Edanilam House, Kavaratti. 

Mariyomniabi, aged 36 years, D/o. Mohammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shaf'i, aged 33 years, Sb. Ahammed 1-Jaji, 
Pakichipura House, Kavaratti. 

Mube.èna, aged 23 'ears, I)bo. Sayed Poo, 
Nel iyápuraHoo.se, Kavaratti. 

Salma,aged 22 years, D/o. Cheriyakoya, 
Vadaki:la pura House, Kavaratti. 

Muhamrned,aged 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Saii'abanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
PuthiyaManzil, Arnini. 

Cherivakoya;aged 41 years, Sb. Abdul Khader, 
Pandairn I--!ojse, Amini. 



Cheriykoya M.C., aged 32 years, Sb. Harneed, 
MelacHêtaa 1-louse,Kadfnath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki lapura 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul 1-larneed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada 1-loise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Apurakkat House, Androth.. 

Hajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, A.ndroth. 

78, 	Badarudheen Koya A.B., aged 38 yeais, Sb. P.S.J. Thangal, 
Al iyathammda Bithathabiyyapurarn House, Androth, 

Asmabi, aged 38 yea'rs, Dbo. Koyamma A., 
Mayyampokkada 1-louse, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal 1-louse, Androth. 

84; BaihaT.., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Andmth. 

85. Rahamth P., aged 42 years, Dbo. KôyaKiadve, 
Pathada House., Androth. 



• 	 ___ 

Naseeri3anü M.K., aged 40 years, DIo. Kunhi Koya, 
	

. 

Moolakd Hóuse,Androth. 

Kadeeshomrflabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarornrtiabi T.., aged 43 years, DIo. Aboobacker, 
ThacheryHoUse, Aridroth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt 1-louse, Androth. 

Hafeera L, aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery l-loise, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinarniflada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadafn House, Androth. 

Rarnlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyai M., aged .39 years, DIo. Nallakoya M., 
Math i.1JlousC, Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil .1-louse, Androth. 

1-lussain P.P.,,  aged 45 years, Sb. Aboo Sala, 
Poovinapura 1-louse, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

HussaiE.K., aged 48 years, Sb. Sethikoya, 
Edaya1c1a1 House, Androth. 

SayeedJylo'hãmmd Koya L., aged 54 years, Sb. Kader P., 
Lava.nak.kal House, Androth. 



• 	H 
102. Huss i K., ged 50 years, Sb. Sayeed Bhkari T.M., 

Kunnashada House, Andioth 

103 Ismail, aged 40 yeai s, S/c Lava Burhikage Moosa, 
Kunnurnange,  1-Iouse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohartrned, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
S/c. Kidave, Moodampura F-louse, Androth. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Departjnent of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)irecr, Department of Labour and Employrrent, 
Adminjstratipn of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depaitrnent of Education, Administratian of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment dfAgriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

[)epaitnient of Women and Child Development, 
Adrrinistratión of the Union Territory of Lakshadweep, 
Kavaiti, represented by its Director - 682 555. 

Dephent Of Fisheries, Administration of the Union Territory of 
LakshddweepKaVaratti, represented by its Director - 682 555. 

Department of Animal Husbandry, Administration of the Union 
Territory of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshad.weep Khadi and Village Industries Board, 
Kavaratti, r4r6sented by its Chairman - 682 555. 

Revenue Sub Divisional Officer, Kavaratti Island –682555, 

Sub Divisioral Officer; Arnini Island - 682 554. 

12 	AssistantEngineer, LPWD Sub Division, Andrott Island-682 553 

13 	akshadeep District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555, 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executk'e Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer 682 555, 

Village (Dwëep) Panchayat, Amini Island, 
represented by its Ixccutive Officer - 682 554. 

17, 	Village (Dwep) Panchayat, 
Kadariath Is.1and teresented by its 
ExecUtie Officer - 682 553. 

18. 	Village (.Dweep) Panchayat, 
Androth I1and, represented by its 
Executive Officer 682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-.8 & 10-18)] 

58. OA 392/2013 

1. 	i-lu ssin, S/oAboosala, 
Sari.ada.(Konchukakada) House, 
Agat,resntly working as Cleaner, 
RGS Hcpitai, Agtti 

2 	Shukoor, sib late Kidave, 
Pakrumuarbda I-louse, Agathi, 

Presenpitdl,
vrking as Cleaner, 

RGS 	Agatti. 

3. 	Latheef, S/oAvtkOya, 
Kalkaticfiyda. 1-lcycrse, Agathi, 
PresentlywOrking as Cleaner, 
R.GS Hospital, Agatti 

Respondents 



	

• 4. 	1-lameedath, D/o Koyassan, 
• 	Aynepara House, Agathi, 

Presently working as Cleaner, 
RGS 1-Iospital,Agatti. 

	

5. 	Subaida, D/o Mohaned, 
Kulalioda House, Agathi, 
Presently working as Cleaner, 
RGS Hospita,:Agatti. 

6; 	1-lajara, DIo late Hyder, 
Beepapada House,Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sheemabi, D/ô late Sharnsuddeen, 
BeepapadaHoluse, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Ahida, DIo 1-larneed, 
Makkiychoda House, Agathi, 
PresenUy working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

SuIainá, S/b 1-larnza, 
Kaianththiybda House, Agathi, 
PreitIi wo'rking as Cleaner, 
RCiS l-IÔspital, Agatti. 

Mahamood, :s/o Koyassan, 
ArnpeipalIy 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/c. Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
ROS Hspital, Agatti. 

Abuj}an, S/o late Harnza, 
Mi1"ja!'T1 HQuse, Agathi, 
Presenfywcking as Dhobi, 
RGS 1-lqspital, Agatti. 



. 

14. 	Abdu!!'der.S/ o Ummer, 
B io 
	House, Agathi, 

Pres9< ing as Dhobi, 
RGS IIpif1. Agatti. 

15 	Abdulla, S/oKhalid, 
Kandavar Gothi House, Agathi, 
Preseitlyvking as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: S r i .  R. Raiadas) 

App! i cantS 

Versus 

1. 	The Adhinistator, 
Union cii Italy of. Lakshadweep, 
Kavaiatti -682555 

2 	'Ihe Chaupeison, 
Village (Dweep) Panchayat, 
Agatti Jsland Union Tertitory of Lakshadweep 682553 

3 	he Md teal Officei in charge, 
Comi.iiity Health Centre, Agatti Island, 
Unioi4 I'eiiitoiy of I. akshadweep 682553 	 Respondents 

(By Advocae 	S. Radhakrishnan (R1&3)) 

59. 0A..3932013 

1 	C N1ulkoya aged 44 yeats, 
Sb Sii Chekit eyaminakada House, 
Kadanat, Skilled Labouier, 
Office of the Assistant Engineer Electrical, 
EectricàISü1 Division; Kadamat. 

2 	K P Jalaluddeen, aged 41 yeais, 
S/a HarneedMadkinachetta, Kattipura House, 
Skilled Labouier, 
Office o'f the- Assistant Engineer Electrical, 
Electric 	u1 Division, Kadarn Fat 

3 	K P 	tFis1!c t , aged 11 yeats, S/o laeNaIlakoya 
Kunhd,dI,l-1ouse, Kadarnat, Skilled Labourer, 
Officc5rth Assistant Engineer Electrical, 
Eltri 	Si.i Division, Kadarnat. 

4. B.M. Aadulla, aged 42 years, So Harneed Melachetta, 
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BiiyoiinadJ-Iuse, Kadamat, Skilled Labourer, 
Offlee dflAssistnt Engineer Electiical, 
Elcirical SuDivision, Kadarnat. 

K.P:Kunhikoya, aged 41 years, S/o late 1-lassainar, 
KeeiaëherryHouse, Kadamat, Skilled Labourer, 
Office .ofth  Assistant Engineer, E.lectrical, 
Electrical SubDivision, Kadamat. 	 Applicants 

(By Advocat: Sri. R•. Sreeraj) 

The Aclminisirat.or, 
Union Territory of I.akshadweep, 
Kavaratti-682555. 

The D.irctoifPahchayat, 
Departiient of Panchayat, 
Administrati,on of Union Territory of Lakshadweep, 
Kavaiatti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Aistant Engineer, Electrical, 
Elci.i:iEal Sub Division, Kadarnat-682 556. 

5 	1 he Cnarpei son, 
Vii Vge weep Panchayat, Kadarnat 682 556 

(By Advoci S..Radhakrishnan(Rl-4)) 

60. 	OA39i/ZQ1. 

1. 	UP. Jamal;Stp C.O. Koyamma, aged 39 years 
WOl king as Skilled Labouiei, 
Animal Husbandiy Unit 
Union lenitoiy of Lakshadwecp, Kalpeni 682 557 
andi esiqing it Umprampappada House, 

557. 

2 	T.i S/o late M K l-Iarnzakoya, aged 43 years 
working s SkUled Labourer, 
Animal Husbandiy Unit, 
UriTrrit6ry ofLakshadweep, Kalpeni-682 557 
and riciing at Thithiyapada 1-louse, 
lKalpeniIsland-682 557. 

3. 	M. Hydr, S/b late M.K. Yousef, aged 43 years 
workihgis Casual Labourer, 
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Animal Husbandry Unit, 
Union Ten itry Of Lakshadweep,Kalpeni-682 557 
and iesiding at Man'chiyanam , House, 
Kalpeni lslaid-682 557. 

KG. Molanned lbnuJaffer, S/o K.P. Sayed, aged 44 
years, yvorkii'g as Casual Labourer, 
AnirnaFi'[isbandry Unit, 
Un1Qti Tfritory of Lakshadweep, Kalpeni-682 557 
and i'èsdingit, Kakatchiyoda House, 
Kalpeni Jsland-682 557. 

M.K. Nascer, S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and residing bi Mahiiikakkada I-louse, 
Kalpeni lsland-682 557. 

M. KaLni, S/u MC. Muthukoya, aged 34 years 
working as Casual Labourer, 
Anirnaj 1-lusbandry Unit, 
UibriTerritdry of Lakshadweep, Kalpeni-682 557 
an.i1idint N4araL 1-louse, 
Kalci lsld-682 557. 

K.K. v1ohaimed Rafeeque, Sb V.K. Kojankoya, aged 45 
years, woidng as Casual Labourer, 

Animal Husbandi)' Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and icsidin -u Kandamkalam House, 
Kalpeni ld-682 557. 

M. linhlI\O', S/o lcte M C Ahmedkunji, aged 47 years 
Labourer, 

iuHndi y Unit, 
Jriör 't'rtcry of' Lakshadweep, Kalpeni-682 557 

:ir d re4idng if Maral House, Kalpeni Island-682 557. 

KG. Abdul Salam, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Aninia 1 Husbandry Unit, 
Union Territo'ry of Lakshadweep, ialpebi682 557 
and iesiding at Kakatchiyoda House, 
Kapeni lslaicl-682 557. 

P.usthafa, S/6 late Sayedmuhammedkoya, 
agd.47ears, working as Casual Labourer, 
Ari:tjl ftju sInd ry Unit, 

ST 	ii S  
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Unior'l'erritôry. of Lakshadweep, Ka!peni-682 557 
and iesiding at Pokkaiappada House, 
Kalpeiii 1'slarid682 557. 	 Applicants 

(By Advoe Sii NUnnikrishnan) 

Versus 

The Administrator, 
Unin Territory of Lakshadweep, 
Kavaratti ,-68255 5 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavarati.i,-682555  

The Chief Elkécutive Officer, District Panchayat, 
Unibr Territory of Lakshadweep, 
Kavaratti;6;$255 

The Veterinary Assistant Surgeon; 
Village Dwëep Panchayat, 
Kalpeni-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA395/20.13 

Saiül• 'A'bid, S/o Yusuf, aged 40 years, 
Chei iyamnallala House, Kadamat, 

Panchayat, .Kadamat. 

Ab'til Shukd,b, Sb Sayed Au, aged 41 years, 
Ukkayachett 1-bus, Kadarnat, 
Bus DrR'r, District Panchayat, Kadamat. 

M. Khalid, S/6 Nadeer, aged 43 years, 
Madurakam 1--Ibuse, Kadamat,. 
1-lelper, District Panchayat, Kadarnat. 

AyoObkhan, S/o Kunhikoya, aged 37 years, 
Keç . i .,,Nha 1-louse, Kadarnat, 
He1per 2  bistuct Panchayat, Kadamat 	 Applicants 

(By Advocae Sit R Sreeraj) 

.;.' 	 Versus 
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The.ALninistrator, 
Unin 	ruitQry of Lakshadweep, 
Kaàr68.55 

The D.irctor:Of Panchayat, 
Depâdhièht fPanchayt, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6 82555 

. 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 40012013 

P.P. Siraj, abd 44 years, Sb M. Subair, 
Puthiya Panaam 1-louse, Agatti Island, 
Union Terrcry of Lakshadweep. 

Noushad Ali aged 32 years, S/o U. Sabjan, 
Keels Saramimi Pada House, Agatti Island, 
Union Thrritpry of Lakshadweep. 

M.I. i\bdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 
Me1ailqpi, House, Agatti Island, 
Jidrritory of Lakshadweep. 

4 	1 P 'Khahd, aged 30 years, S/o Kidave, 
Meld 11la111116use, Agatti Island, 
UnioC.riy of Lakshadweep. 

K.C: A13d.ul.'Shukoor, aged 38 •years, Sb Kasmi, 
Kariyahahett 1-louse, Agatti Island, 
JnioniCrrt)iy of Lakshadweep. 

M.P. Ni.äihddin, aged 27 years, S/o M. Abusala, 
Melapua 1douse, Agatti Island, 
lJniQn cfrtory of Lakshadweep. 

(By Advo,ë:i .:. Anilkumar) 

Versus 

I, 

 

The Adhinisrator, 
Union TerritOry of Lakshadweep, 
Ka'.aihtti .-6855 1. 

2. 	The Chäirpeison., 

Applicants 



\/ illage (Dweep) Panchayat, 
Agatti island, Union Territory of Lakshadweep 682553 

m The Eployment Officer, Kavaratti, 
Union Territory of Lakshadweep-6825 1 

The Director of Panchayat, 
Department of Pancliayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

• 	5. 	The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat; 
Agatti Island, Union Territory of Lakshadweep-682553. 

6, 	The Deputy Collector/ASO, 
Agätti Islnd,:Union: Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nal1koya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department oTScience & Technology- Kalpeni Dweep. 

AfTefudheen A,K., 
S/o Cherikoya K, aged 30 year, 
Akkara (House), Kalpeni Island: 
•UnionTerritory of Lakshadweep, 
Working as Casual Labourer in the 
Departmentpf Science & Technology - 
Kalpeni Dweep. 	 Applicants 

(By Advocate: Sri Grashious Kurialose, Sr.) 
(By Advbcate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2, 	The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 



• 	
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4. 	The Director,  
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
5/0 E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
9 



The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

/ 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan, 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate:: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul KareemC.aged 42 years, S/o SubairP.P., 
Chonam 1-jouse, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

F-Iafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, Sbo Ahamed, 
Uriyoda 1-louse, Agatti. 

lJmilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, /o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



I 
10. 	Saromrna M., aged 39 years, D/o Hama, 

Mariyathoda House, Agatti, 

11, 	Ashraf A.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

ShafTabi PP., aged 36 years, D/oHamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate; Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
1,',avaratti-68255 5, 

Director of Panchayats, 
Department of Pancha>'ats, 
Administration of thQUnion Territory of Lakshadweep, 
K av a ra tti -682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67, 	OA 4441//2013 

Aboosalih, S/o Rásheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1, 	Union Territory of' Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



o 
Ii 

The Director of Panchayat, 
Union I'erri tory of Lakshadwcep, 
Kavaratti Island. Pin- 682555, 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union nierritory  of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union lerritory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 2, 4& 5)) 

68. 0A453/2013 

I. 	1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 yers, 
Kutiukum (I-i) Kiltan Island, 
Union Territory of Lakshadweep. 
Work ftig as Casual labourer in 
Lakshi:dweep Building Developrrtent Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Paickiyoda (H) Kiltan Island., 
UniOn Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building [)evelopment BQard, Kiltan. 

Ponkutti, S/o PookQya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual Labourer in 
Lakshadwecp Building Development Board, 
Kiltan.H 	 Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

. 	Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mi:. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A Nb. 488/2013 

Sal math 
Dto. Sayed Koya 
Madapally House 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.F. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of Laki(hadtveep, Kavaratti —682 555. 

The Director (Services) 
Ad mi nistrati n of the Union Territory 
of lakshadweep (Secretariat), 
Kavaratti —682 555. 

Department of Science and Technology 
Union Teri'itory of Lakshadweep, 
Kavatithi —682 555. 
Repreented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



to 

Bushra Begum, W/o 1-Iakcem, 
Aged. 27 yeai, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husb.bndry Unit, Anìini. 
Lakshadweep-682 552. 	 . 	 Applicant 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

L. 	Union of India rep. By 
the Administrator, 
Union lerrilory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Director of Panchayat, 
Department of Panchayat, 
Union lerritory of Lakshadweep, 
Kav.aratti Isläñd- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Arnini. 
Union Territory of Lakshadweep-682 552.  

The Clairperson, 
\/illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Ad vocate: S ii S. Rad hakri sh nan (RI -3)) 

71. 	OA .499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohami edB. K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadaniat Island, 
Union 'l"erritory of I.akshadweep. 
Residing at Keelakunnikkam I-louse, 
K.adamat I slancl 
Union I'erritory of Lakshadweep, PIN - 682 556.. 

2. 	Mohammed Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
Kadamat Island,. 



(02. 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

V rs us 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratlli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Ernploment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Resporidents 

(By Advocate Mr. S. Radhakrishnan) 

	

72. 	OA 507I200 

MuthuKoya K 
Casual:tabour, Street Light Maintenance 
Village, Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Adinistrator 
Union Frritory of Lakshadweep 
Laksh2id'eep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dwee.p Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory .of Lakshadweep 
Kavaratti -682 555 	 Respondents 

(By Advocate: M r.S.Radhakrishnan (Ri -3,5&6) 

73. 	O.A No.509/2013 

Maleeta Beegum. 1K. C. 
D/o. indeen Kandilath 
Kaval çhetta House, Androth. 

Shahida Beegurn K. 
D/o. l-Iirnzakoya 
Kandlath 1-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket House, Androth. 

Aysha : Iegurn P.V.K 
D/o. YàRoob P.K 
Puthiyentamveii Kad 
And roth. 

Rahmath Beegum K. 
D/o. Hamzakoya P.T, 
Kunhali House, Androth. 

Thahira L. 
DIo, Seethi Nalial 
Lavankal 1-louse 
And roth. 

Subaidä A. 
D/o. Syed Mohammed M. 



. 

Aliyathara I-louse, Androth. 

Fathirnathu Suhurabi P,V.K 

DIo. Najeed P.V.K 
Pentar b nel i Kad, Ariut oth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

kaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.I 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 

Androth. 

12 	1-labsabi P.U.P 
D/o. Fäkarukdhecn K. Cheriyadarn 
Umrnathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

2 	Duectoate of lndustiies 
Union :TFrritory of Lakshadweep 
Kavarthi, represented by the 

• Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By AdvocaLe: Mr. S. Radhakrishnan) 

74. 	OASLO/2013 

Ilaseena@ 1-laseenabi Therakkal 
1 heiakk1 1-louse, Kadamath 
Data 	Operator 
Vi lIagèb.weep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr,R.Sreerj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

4 	The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: M r.S.Radhakrishnan (R 1 -3,5&6) 

75. OA 557/2013 

K.V.Naseer 	. 
Kodavalappu House, Kiltan 
Cook, Govrnmeht Senior Secondary School 
K i 1 tan 

K.P;Dawood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	. 	. 	 . 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 55 

2, 	The Director of Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3, 	'[he Executive Officer, 
\'illage (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
\'illage (Dweep) Panchayath 
Kiltan —682 558 

The Principal 
Government Senior Secondary School 
Kiltan —.682 558 	 Respondents 

(13)' Advocate: Mr,S.Radhakrishnan (R 1-3 & 5) 

76. OA 566/2013 

I. 	Safiyath S 
Cook, Government High School 
K adamath 
Residing at PaHam, Kadamath Island 
Un ion lerritory of Lakshadweep 

P.P.lsrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

VI. P.Attakoya 
Cook, Government J. E3.School 
Kadamath 
Residing at Kai I iyammakada 
K'adamath Island 

4, 	IK.K,Khalid 
Cook, Government J.B.School 
IKadamath 
Residing at Biriyornmáda 
IKadamaffi Island 

5. 	l.AmanulIa 
Cook, Government i . B.School 
IKadamath 
Residing at Kunnumpura 
Kadamath Island 
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UmmerP.P.l 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadamath Island 

Pookunhi.koya P.R 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 	 H 

Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B .School, Kádamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Pan chayath 
Administration of Union Ter.ritory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 
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Government J B School 
Kadamath - 682 556 

4. 	The Principal 
iawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratli - 682 555 

2. 	Director of Panchayath 
Departmenu of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nhu Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam I-louse, Kavaratti. 

[-labusa 
Alachapacla, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 

. 
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5, Muhammed Salih 
Aynepura House, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham 1-louse, Kavaratti; 

 Bamban 
Nambicharn House, Kavaratti. 

 Sayed Abdullakoya 
Chend ipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam House, Kavatatti. 

 Jamaliyath 
Thirinipura House, Kavthatti. 

 Fazeela Beegurn 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad 1-iouse, Kavaratti. 

 FiroLkan 
• Athnachamrnada H ou se, Kavaratti, 

15, Jaffer 
Marikilarn House, Kavaratti. 

 Arnanulla, 
IvIela 111am House, Kavaratti. 

 Sirajudheen 
• Molokepura House, Kava±atti. 

 Hiyasudheen 
Chamayathapura I-louse, Kavaratti. 

 Fathahudeen 
Kadapurathaba 1-louse,, Kavaratti. 

 Muneer 
Kuttipapepura House, Kvaratti. 



Ito 

Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda I-louse, Kavaidtti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chetti pura 1-louse, Kavaratti. 

1-lazarath 
Chungam I-louse, Kavaratti' 

Khalid 
Thottathapura HOUSe, Ka'aiatti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Admi iii stration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Trritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandiy 
Department of A!iimal 1-lusbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Executiye Officer, 



Pin - 682554 

(By Advocate Mi S Radhakrishnan) 

79. 0A582/2013 

I. 	Rasheed Koya 
Multi Task Employee 
Public Library, Kiltlian 
Residing at Kilthan 

2. 	Srnt.SulfabeegUm 
Cook, G.l-i.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

•Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavartti - 682 555 

The Library and Inforrnation Assistant 
Office of Library and Infprinätion Assistant 
Public Library, Kiltban IsFand 682 557 

(By Advocate: Mr. S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V, Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshdw'eep, Pin -682 555. 

(By Advocate:. Mr. Shabu Sreedharan). 

Re spo n dents 

Applicants 

Respondents 

Applicant 

Versus 

I. 	Union 'l'erritory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Director of Panchayath, Union Territory of Lakshadweep, 
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Kavaratti island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682 558. 

The Executive Officer, Vii'1ge (Dweep) Panchayath, 
Kiltan Island, Union TerritOr of Lakshadweep, Pip - 682 558. 

The Library and Information Assistant, Public Library, 
Ki Itan island, Union TerritOry of Lakshadweep, 
Pin - 682 558. . 	 . 	Respondents 

[By Ad\'ocate: Sri S. Radhakris,hnan..(R1 )  2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o..IIm4ath, 
Sara Manzil 1-louse, Agatti. 	" 	'. S 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

.:Versus 

The Administrator, 	'. 
Administration of the UnioiJer itory of Lakshadweep, 
Kavaratti-682 555. 	, 

Director of Panchayats, H ... 
Department of Panchayai 
Administration of Union ritory of Lakshadweep, 
Kavaratti 682 555. 	' 

Department of Educatioh,, : idrninistratiOn of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director 682 555. 

\/iflage (Dweep) Panchayát, 
Agatti Island, representedy its Executive Officer, 
682 554. 	. 	

S 	 Respondents 

(By Advocate: Sri S. Radhakrisbnari) 

82. 	0A63512013 	 '•': 

Fathahudheen K..P., aged.40 years, Sb. Sayd Muhammed Koya, 
Kattampal Ii 1-louse, Agati. 	 . 

Younis, aged 31 years, Sb.. Abduila, Mariyathoda I-louse, 
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Agatti. 

K.M. Shahida, aged 40 yeaçrsDIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged.46 year;;DIo. Abdul Rahman, 

KutiJyam Mukriyoda Hous&,gatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services; 
Directorate of I-iealth Services, 
Kavaratti .- 682 555. 1  

Medical Offlcer.i.n charge. 
Community Health Centre•Aatti - 682 553. 

Medical OFficer in Charge ;  Rájii.v ,  Gandhi Speciality Hospital, 

Agatti —682 553. 

Village (Dweep) Panchayt,. Agatti Island, represented by its 
Executive Officer, 682 551 	 Respondents 

(By Advocate: Sri S. Radhakrishnn) 

83. OA 791I201 

Fareeda Beegurn Ml., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the UniOhTrritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
I)epartment of PanchayatS; 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 



Project Manager, Desiccate.ççonut  Powder Unit, 
Lak shadweep Devel opment çoroation Ltd., 
Agatti, Kavaratti —682 554 

The Deputy Director (Ad)Lakshadweep Development 
Corporation, Kavaratti - 68 554. 

Village (Dweep) Panchayat 
Agatti Island, represented bits Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan), 

84. 	()A 822/2013 

B.P. Navàs, Aged 27 years, Sb. Kasmi M.P., 
Va!iyapura House, Kilthan Island P.O.H 
UT. of,  Lakshadweep. 	 Applicant 

(By Advocate: Sri P,V. Mohanan):':.:.: 

Versus 

L . The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakhadweep, 
Kavaratti —682 555. 

The Principal,. Government Higher Secondary School, 
Kilthan island - 682 556. U 	 Respondents 

• 	 . 

85. OA 880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan island: 
Union Territory of Lakshadep 682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadwèeprepresented 
by the Administrator 
Kavaratti Island —682 5551:: 
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 Directoi of Panchayath  
Union Ferritory of Laks 4 weep 
Kavarattj Island - 682 55 

The Senior Administr4dcer 
Education (District PaJáth 
Union Territoiy ofLaskve 
Kavaratti Island - 682 5 :1 

The Principal 	iH 	IJi 
Government Senior Sirr5chooj 
District Panchayat, KiltaAIs1áhd 
Union Territory of Laksl1adweep 682 558 	 Respondents 

(By Advocate Mi S Radhakrish'nan) 

86 	OA 898/2013 

K C Abdul Khadei 	lmr Id 
Kulikaraya Chetta Houl 	1 
Chetlat Island 
Union Territory of 	 682 554 	 Applicant 

(By Advocate: Mr.Shabu Sreeai> 

Versu• 

Union l cii itoly of L akshdwep represented 
by the Administratot 
Kavaratti Island —682 55— 

The Director ofPanchay1:.LIft 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Adminjstratjé Officer 
Education (District PancIyath) 
Union Territory of LaksIiadweep 

• 	Kavarattj Island —682 55:JT 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 



t_. 	 UI 

Project Manager 
Desiccated Coconut P wder Unit 
Lakshadweep Develonént Corporation Limited 
Agatti, Kavaratti 	682 555 

The Deputy Directdr (Admn) 
Lakshad weep Develop -ient COrporation 
Kavaratti - 682 555 

Village (Dweep) Pancaath 
Agatti Island representd by its 
Executive Officer - 68b, 553 	 Respondents 

(By Advocate: Mr.S.Radhakishnan) 

89. 0A939/2013 

1 	SafiyullahKC 
Kuttiyachada House 
Kalpeni Island 

I I 
Saifulla M.I 	H 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada Ijouse 
IKalpeni Island 

5 
Kidave K.O 
Kakkachiyoda House 
Kalpeni I-louse 	4. 	 Applicants 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

The Administrator 	H 
Administration of the t.Jnion Territory of Lakshadweep 
Kavaratti Island - 682555 

Director of Panchayath 
Department of Pancha'aths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 

3 	Lakshidweep BuildinDeve1opment Board 
Union Territory of La1had.weep 
Kavaratti represented lp its:Secretary - 682 555 



p 
The Technical Officer 
Lakshadweep Building Devèlppment Board 

Kalpeni Island - 682553 

Village (Dweep) Panhayath 
Kalpeni Island represerfted by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palllyat 1-louse 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island 
Mohamnied Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayath.s 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

Respondents 

Applicants 
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5. 	Village (Dweep) Panchayath 
'Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power I-louse, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

	

92. 	3A 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshad weep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Adrnftiistrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Director (Rural Development) 
Department of. Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Respondents 

Applicant 

3. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

I. 	Akathar Ahammed K.K 
Internàj Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam Rouse 
Kalperii Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava House 
Kalpeni Island 
Unoh Territory of Lakshadweep 

Respondents 



	

Si. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Lakshadweep 	 Applicants 

(By Advocate: Mr. P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of r  Panchayath 
Department of Panchäyath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panehayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. OA No. 1225/2013 

C.Pi Showkathali,. 
SI Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. I-Iariraj M.R) 

Versus 

The Ujion of India 
Repented by the Secretary to 
Govêrnent of India, 
Ministry of Home Affairs 
NewUelhi — 110001. 



'Ihe Administrator 
	 I 

Union 'l'erritory of Lakshadweep, 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep-682 555. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

0 R 1) E R 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases. are 

categorized as "Panchayath and Non-Panchayath". 

2. 

 

The common grievancc ui all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have beV retrenched on completion of the period of engagement, 

the prayer is For issue direction to re-engage them. 
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Tlip short question that arises for consideraion in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats A and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a. 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also notentitled to get their servicesregularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selction process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

	

I. 	Secretary. Slate of Karnalaka & Others Vs. Uniadevi and Others - 

(2006) 48CC I. 

2. 	State of Rajasthan Vs. Dava Lal - (2011) 2 SCC 429. 
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Satya Prakash and Others Vs. Slate of Bihar and Others - 	 1 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State ofKerala Vs. Valsamma - 2012 KLT294. 

Non-Panchavath Cases 

OA 212, 266, 268 299, 325, 347, 354, 366, 372, 380, 488 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that najority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casial engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of 1-lobsons choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us'in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071, 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 SCC 

507 - as a one time measure. 



A three judge Bench of the Apex Court. in OffiOial Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizat ion is not a mode of appointment. 
When appointments in public office  are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously fqllowed. When a departure is 
made /r not scrupulously folldwing the conditions precedent 
laid down in the statutory rules, as also the constitulional 
scheme, ills imperative that the.same must be done within the 
ftur corners of the delegatd power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the 'appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. I-Iowe'er, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



•3. In Nanjundappa (Supra),'the Apex Court had held thus:- 

"If the appointment itseif is in infraction of the rules or if it is in 
violation of the provisions of the constitution, illegality cannot be 
regularized. Ratflcation or regularizàtion is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. RegularizatiOn cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

1  We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature, that has been noticed in this, bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the servies of quite a number of those employees throughout the year; but 

still it a'ppears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



I 
any data as regards the actual requirement of employees in various 

departments 1  under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply ,  Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizaiion) Scheme, 
1998 and prescribe it prospectively to the Panchayats fbr granting 
temporary status to casual labourers as per the parameters of the 
schee. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
thç. regular vacancies in Group D which would be kept reserved/or 
the regularization of the casual workers under the scheme. 

(d). No casual workers, including the applicants, who are in the 
service of the Panchaj)ats on the date of issue of these orders would 
be retrenched on the face of availability of work or/or making way 
for fresh recruits without considering them/or the grant of temporary 
status i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original App1icatiorsN6.1297.&'218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully per4sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Lland Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) •Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued whal are 
purported to be appointment orders and the subsequent service 
certUicales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,/ie adminisiratioii and that would ma/ce all 
the dfference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchoyat 
authorities considered it expedient 10 give employment to them. It 
probably might have offered some succor by wa,,v of dai4,v rated 
wages to the unemployed local persons ............ ...... 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned 'by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for deveopmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench othe High 

Court in O.P.No.28776/2001, Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court iriO.P.No,35 164/2001; 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned Circumstances, we have no 
hesitation to hold that the Tribunal has comm i/led a grave error in 
giving direclion to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularizalion) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers woz/cI be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200I stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of I  the 

disengagements/retrenchrnents also have political colours. 



25. In QA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statment, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the ser\'ices of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing  Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V,Mohanan who appears for the applicants in some of the 

cases; contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panch'ayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpbse, the Panchayat.s can engage workers and therefore 

necesarily the Panchayats have the.power to regularize or absorb casual 

workers, especially after the introduction of the L.akshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the.casual labourers who have been 

working for more than, 240 days in a calender year are entitled for 

protedtion under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casbal basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years, There are only very 'few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed.in  these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qUalifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterina,y units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discriminètion would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in Some cases, (c) 
the specialized nature of the job, which cannot beperformed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4"' June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without :the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/ITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than thOse who have been engaged pnder the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/Islandwise) may be 
engaged. This again, should be after giving them a notice of to 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorie the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoin.g regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or .Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it, cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even If they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

equally pitiable. These employees, in our, view, are entitled toet the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the enire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessiry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who havebeen toiling, 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation it age, educational qualifications etc while making 

regular recruitment. 

OrigInal ApplicatIon Nos. 212, 266, 268, 299, 325, 347, 354,366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

• 	37. 	The interim ordeçs in force as on today shall remain extended till 

April4,2014. 
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